RAJYA SABHA {8 March, 2007]

Concern over suicides by farmers In Vidarbha region of
Maharashtra

ot o AN (HERrE) : HEIEE, W & fagd @9 § Fuh Ie® i o=
gl gra &<l & 95 O 9F, @7 1 FRO F 1 N W ATSNId] # W T wa: &
| H 39S A | Faes Ioera g BIHR 1 64T ST 1Nd il 181 § | WA
fagsf & fau sms Tt & s oft %61 2, <ifers 79 9 yaEl & wresg fear!
TR =1 1 T SneTeend &= €t W ¥ 1 o1t fosat wel smed, 2007 # 62 fhari A
SRR 1 ¥ 1 'wEd, 2007 o sremeneit %1 faafaen At ¥ 1@ v S g,
LR I & 1 & werad feamt o =1 w9 @ €1 0 T 3 7R 2006
1050 § sff stferer foprar seRene X g € 1 97 3 amae AR fawm &1 feafa
¥ TR @ S o Ferar < e € IO HUTE SAeH fRErl ) agd A
firet qen ¥

Ty dfrfed @ fFuFi S ST wra A @ R, swwk @ e
&, 3ae giivaa F A 3 fau =K v srawen St =rfeg aife g o o o i
i gerar feart 1 7 ], i g e fue i R2

W HEET A 7 FE R i Fr senes faeed 3 farart 1 fef wovisfien
§ faar @2 357 F Rt ®1 g 1 5= s iy, 99 SR feur stewa
A H feras g w & .

Motion of thanks on President's Address

ot TSfa YE (TRRIR) : SwRvafd FERd, § e wul fiE g wiga uea]
vEE 1 EHe 0 & o g gen £ we awgafa St A aEnt Aeerqef fagat
WIS el § 1 S AR fage el 3 amm =it 90 ugd @ o1 faen s
foru &, zofere  aga deu & 93 fagel W oo foam wggd & 1 303 F1 3
81 & ol og fonelt 9 four gou 78t % o9 T 60 T H R AR 9 Ufe@ @
U H Ferh Tl U WG 1 R B0 38 GOFPR F A9 H 98 T S W g B 1 39
[oft <l 1 TRLT FE AiE, 59T 39 fF 3w eeiraelt iR yerarea
< SrAY & T S | 7% e Heea! qE & R St o wd we i g
F 9 3@ W | Ra F U anffE Sfa @ @ R qu fava R a0 T
T g ¥ o B avera % e § Rl gU ¥ 1 39d T8 9 § e we 3 ad e
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<t & < Fordet & oft &nt ug wua € i @ i # S FE wE o wraed d
¥ ufan 7 eneiramet sl wereramsit § s= =ifew ) AR, as W
aTa % ¢ T TR g %1 vdme | fois frar s e s s T g,
THY B9 W9 gend § 6 WEe Use A I Afee iR swe o w9 I
i, =18 39 g st sft e S MY | HHW srere sfiweht i vt armr
HEME U 1 91wl @l 8, A g amT oy i w e il da i aw
TR o 91 ® fau } sl iFA S AR F I @, dfF A s gg 9@
*E Tl % foh T 3 TR ved S fegfa oft, 30 o= gur gen ¥ <+ 6 Tun
el = ond & 3 sl aree & it o Fft omd ¥ e B Tt F oft Tl and
2 ol fom vt <ft = Wil @ T w0 @ Torg eTar SR & e e @ ¥ 1
o et & for Tt § it o 9 foe war Ad@ @ @ T ondt 3 viw-S: stavus
ey 7 ¥, R gl F ol od ¥ ol off aned ) WA # s dw
HLgwar ¥ 1 H 9 W wd w wseEe 99 ok e sgm R awwmd S
TeW B, 57 98 € T ol 20 1 T S & Ciieeer WIeaRE A + LR
T 2020 TF &1 il SHHH €, 397 g A Wiy e & fag W @ w e v
TG F0E % WFATt MR 316 @ 737 | 7% Rt wafay {5 8@ ¢ wite
TR 2 F e 95 § 98 W R oK wlirram e w A W e
BfeeTa 3 Tt =l 1 ¥ 136 oot | e o ot a9 @ ¥, & g vl
w1 et Tt ¥ e I o) oy vy St fre T ¥ I gE wse A
ST AR S I R % %1 o gu d, e s an e i s
T R 19 U He S Teasd TR 9 o7 ¥ 1 e e il <ot @ R srelrsiee
HW WY 9% WH W 6 70 et A, el de S w0 W w0 50 # |
T3 TS €, S| TS et St 9, @ 39 ww et fafred o ot | 3es o w
o1 fiF W 3 #1 27 TR WA T A &, Sede iR E R e wAm E e
oA oft TU SEZ e i, 5 off v Seigaemged €, foen ff 7 sregdiem
R, i wAA ), T 6 T T TsAtay dedts f i s s
IoH 99 w4, Tae o i 3 e 81 357 o aga v faevn, safee e
1 wte 1A proposal F1 consider w1 =i 1 werfER Wl S sifyso
# gfeforae fwtad & I § oft v Wyl 91 F@ T {1 9 10 g W
i T Mol AT Wi 3 ot Aot = Tt off 1 3 ek fored @ 0 7w @
T §, FiTh gfeRmae fwtad sga wred 8, safeg 3 e vyl ot srea .
TEF A WEE IR isem R T A @R, =
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- STg-wnTE W= 1 T S g ¥ - v e e Gt T SR W
Az 3ite e ¥ amaw w1 ¥ | 9 R s W frwrad @ @ # ) wen @ w R
W ¥ | R IO T HAA B, T T Y| FHGA &, AR 793 Ol TS
HARR T §U R 1 30 W W e ¥ € 151 4 e Top iR R srfaer st
T 8 3 A 1 3 g o fefiea Fifea T # T O @, su f fad see
et e Se s fraRds t a9 wiwdAdawadr
e e & RsRfes w1 78 ¥ 3w & g ol o i 7 o 8 R
ot 3 it # 1 & HEen F | o YU B WA B an # oy doen w@ E @
g R sft gadl | haen £ 1 AfUER A1 9ifen | el iR S OF |
arfererm e < & &1 wifefarte 7 @ orfueit st @1 ¥ | SR S 3 gt § o gefee
T 2 e o QAN T T o Haerarsit i wrar § whififira frn ¥ ww gafen
78 fean & e o ot Dre Ry i, faw safa i difen w YR Yo @ 1 difen
P J9R & o TSI T AR SR, S wer # feg e, SR A A W w®
272 o 30 X @ s oft farrs ool 1 0 TR A spr we =i 4 s 2 i
wfefrae sifae ¥ fHivea v & gEt &6t wiafafy of @ afew e s ssr R an
T 9 7 w3 7 Wfafelrmm = dfafefimT ® an & 71 F$8 F1 Sfysr 3 =fee, |
ZETH 3 TS TR 79 T F1 AR N =i 48 U ofk 2w T
Hoal ¥ 1 3T 9% 950 90 ¥ ) WHaR ¥ 99 AR Sord $ an | end sn @
¥ 1 < wfiew o e, st ST wee ) v=EE g fF R g e
F1 eEese foran € sl e & o # safefirad # oottt o 1 Fifsr e ot s
1 5 o frer €, ST el / Fredm 1 30 R ol R R s s W famm st
it Ehean wfefirrs F e § wogsfed = o ey

T 3R g 9 § 39 URd & S99 391 i | o SR, wegsiea A | e
ST o s Ffreed, off Faftne, e fafre, Wit et fefrrt # wa s
3, % TR A oo o7 off | TR ToG- WIS e B o 9 1 avft o A B ¥ |
anft fae wgfefirrd & 919 § ¥R w99 2 ke mu 1 39 &g - 9w B, 43 &g
1 e 7 & | - TR ave #1 R e o @ # | s pE e
foe s&dt # f6 ST qun 9 o, SfasR o, 3t Y ordre fefan s =fe |
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HrET, WAl St & Sfier ¥ uw s e faeiR@ w e oft ) e
Fea R U A E @ T A @ VRS, FH T R AT AR AR
g8 T R A @ forg ol iR R T O W W S e
T QIY-W19 TR B @ w1 ¥ Yo fafed e e @ ¥ ) o fufed el
A Y SIeTd Tg0 GUE § 1 3R 1Y 3D S 1 3@ A TR DL g woT
Bt & o o1y W e weha ¥ 1 e age F o Aot sl gfaud A R, A sga ww
“gret ¥ 1 S 91 A gfey A €, S SR R F W T Al ¥ e o Y o
wgd 7 F ¥ 1 A fafedt o, S dm ot el A s @, swwmguew R
Hu fafadt il & < 51am 2, 1 Tiegicy, 37! dad, 37 T WA ST
foraR 1 At | 78 A0 STy j

A AT TRE W O Tt e @ R i o IR e w1 ffve
T Q 7R e | 7oft v T W 6000 FAE TIC G FFT T § 18000 FI8
TYU F1 WL GER A e a1, anft 2000 FrE T Ed 80 T &1 64 FOS AR
Frare fruwn g ¥ 1 3o 18 fuead @ gt € HiifE veen 79T &, veen s
%1 9fF T W @ IR @) D W@ 3 WY 1o TR S T e #
HiFRftr % 9y {2 7 18 =vaa 2t a1ty 7 sew1 9 wguar & | wia 7 S
AR AT ¥ I 0 TS | A-FoA Tl F i @ F e A @i, s
=1 fae wo =ifeg 1 37 Tt ) $n 33 & ved o ween wifeq | Teie sitw
e 1 39 9 F 1¢ Wi o st fagr i

Tgi T WRed ved ot e 1 A A fA 3 Fe =% W 91, Hea iy
Jr@ER | o ¢ R St fte aiferd 7, wdE 1@ g weaeh e ge e e
M +1 9. o &1 ¥ off 7% wear § R qe S Feet A@ ¥ A ot
I A X @ IS A 9 Al €, g sud dafesy @ difv ) d wmw
AfeTg 1 =R AT Tt B, 1R AME 9, e IR T F7 F1 ) 9d - e7q Iy
IGH w3, T T T o1 i sifad | Ige ) o199 o1y TRl &g B S

ot frsra . <=f (WErre) : Hi sife d S T ¥

ot it Yot: ) < T W@ T T S R | SRR STeRT SR
TN, o i W Y | T 30 Wi st ot arge W oft g e A wifee)
SR § UF T gaRd F A o Harm 358 7 A foreign policy & s
it a1d F € 2, IPSA 3t BRICKS aredt, ¥ 378 T at @ wewd g1 o4 ffmd sy
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Q 39 WE 1 ToEA BIH T HTE! wIeL | 759 290 #1 economy merge FX
@ & T merge FUGH! &, 9l I7F1 T =il o7, ) 369 dfeq %8 T/ & wFa
2 1o e ui e ¥ ol aw 3w & fae er=sr @ sl fed A orma F e
Tt ¥, ot W e = fF s @ 8, ws et @ widgfean 1 am e &, @ife
IR TH TE F1 =% T economy Hl HEE HTA F FoIg Iwwal § 3l it u g
W@ &, enfds 31 FI® ¥, 371 U =l 591 &, O 35 el w1 w19 76 @
gFar 8

IYEATYF A1, STEONY FAveR S $6 99 98 7€ 8131 |9 T2 |/ 4, T
T ST A F@ €, A oyl € R forelt s 6 o2 Sifen”’ & A | oft w0
S o1 | SR FE YR S €, TreAifer Uegafa S & fyeur 4 R At &, = @
T TR IO TR 1 oft Sarn & ¥R 3R e § o TR wae 0 %) 9, |w
= e Wil 1 |1 W@ ¥ | 7 gg W § f ehan | fRwt S wam w1 iE v
a1 & SR 7 war 9 T, @fe § w9 S wwd § i T gaEsh St
F A FT WA Fg 9 331 §2 SR G 12 foRet = 1 oy T €, O 9wy
a5 e R R o €7 gudt Tyl w19 9 § fF SR 3wt frem o e st
T IR % F@elrd Y, A 39T @ITa &, WAt & faens s, 6 391 wrm
2, @1 7 pick and choose &l 8 Wl fiF (& & faeie oG, & @i 3, T &
e o1, & syrereT A Trel @ 9% % T R..(3rauE)

et S A= (ITRW) : 31 off & T W@ R 1 A Sruh suit e R, 78
wifsd §, S SR suit T HO, TR AW T R, o9 ot TR FE R R
(FaYT) '

it sTauraf: § yield 78 FA W R ...(aw™)

st} w3 wr=a: TsfiE W, o7y YR W & fAu S FE @ E, o ot T FE TR
®..(HaYA) W AT W ¥ 9 F @ B, S0y off v e § A9 wA
(SqaYu™)

ot R afor (IE) WS, AN FE R s M R ¥ .. (swEw)

oft SrgwTa: Wity SR, 39 AIC.... (STAYM) A9 TE T T @, 3779 A
IIWY...(HIuW) siferg, sifae ... (SFaam)
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st Tefte Y 1 SR, A AU A FT W R TA TCFE R ¢ [ 500 THR ]
FE A1-31 & &1 U@ € € g & o v o ® o i w s S
g Congress Bureau of Investigation & iR &1e] a1 qramedt St & amae & Fal
WY % 78 Congress Bureau of Investigation 7€ &, %% o8l independent
agency ¥ 39! WHR & F2 ar ®7 wWd & fF CBI +1 7§ AWen Hiy fea
T | Y Tk HEel § CBI Y 9§, at ume | 7€t €, 3 9 93 € wme i CBl it

oft ITRVIf: e DIfST, el 30 W Tew T A W@ & ....(=A9H) |
o ToftE YE: T 9 @ S T R W T R W W T 9 e 9

FU, 98 pick and choose & & Gwar fF T 9met ¥ 9@ ¥, O HHA | 91@
& ¢, T AT FE L

MR. DEPUTY CHAIRMAN: Shuklaji, please, address the Chair. .

st it yae: W F wod T 99 A1, @9 & a9 L (FEum)

st IqwuTefy: 3T H AIF MG 7 FIC ... (FHIYA)

&t Tfta Yo 94 % 98 %89 3 % @ & @1 faw =8 9 ga &)
THTETEIE BEHIE 1 HIE MH T Wife e W CBI enquiry F1, ST
PR G 1< U AT 8, O GoiF F1E TE T 3R 3R YA T FIE T80T M
F7d1 &, @ fRT judiciary 9% 2, judiciary @09 €, A SR @UE?, M &A™ 4
- AE....(WEHE)
gyt ST =9 : W, & 9gd 7o 91 ® ¥ ... (3Fau) TRt 3 38 w8, How

can he say this?... (Interruptions). But this is going on record | disagree.
He cannot say this. We have never said anything against judiciary.

st SewTafa: ST S, MY S ST €, 9% ST AfUFHR &, 9 N s €, 9%
ITeR1 AR &, 37ef} 3T wary g S e, o« = € | 3nyent W w1 R B Y
| @ ¥, 39 g9d o9 991 dfe ... (Favd)

SHRIMAT| JAYA BACHCHAN: faesa@ 98l $8 @ &, but, he cannot accuse
us that we have said that judiciary is wrong. 9 SR-SR Fg T ¥ ....(HI4M)

MR. DEPUTY CHAIRMAN: Shri Rajeev Shukia, please, address the
Chair. '
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Sfrerelt ST Sou: I T el @ R .. (STTUH) FNFIR Y A9 . (HI4F)
sit efte yae: § 71 FX @ E, g9 W ... (FF9F).... | am not yielding.
SHRIMATI JAYA BACHCHAN: Don't put words in our mouth.
- oft I YT Sfl, ST e S FT address HifNIT, ITHT AW address
HI ... (AF9)
oft Tefta gaa: wRE, ¥ Haw A 73 @ L HF ...(Faum)
SHRIMAT! JAYA BACHCHAN: He is putting words in our mouth. We
have never ever said anything against judiciary.

- o Tt Yt Iqurafa S, Tgafa st & S # 59 YRR 6 wh =i
ST &, AR SrvaR it 3 gt fomn fran iR wursst st w sndia fean, Tufee
H dre =R § fF 309 IR FHE AT-3 T T 39 T SR FSE
T &, A Fiw 0 F1 FH @l B, 95 ¥ Few e §1 A wIE we Al
# udt ¥, v vrret F v € ge T e ¥, CBI wa wAa! § Wt 8, d vl }, avw
ya AT & 7o &, 9 Terd 89 30 s €, & iR pecific case # s T #
W :

SyEuNfa S, wF IR el am g fF ...

ot #te Trrararh (WifeRd) : gode AR A R L. (SFaEm)

ft T=fta yEe: @, g ode B s d =t 4ty

oft vty : ATt S, 39 #i provoke FIRE .. (SFIUM)

ot Tt yae: 51 St &Y eyfai 9ga o W@ ¥ ... ¥ W 9R-uiy fegsii w
Y faem w2 g €, g2 Suiie @ f fafvea 9 @ SR 39! iR« o,
@ a1t § judicial reforms, economic growth 3 forelign policy &1 issue
%, 37 IR WO fadiy 9.9 e h, 7€ 4 e €, v

oft Ig7 warq fig (ITWRW) : ety IyEyTafa ft, & S7qehT 9T SR UHe
T E T SR y=iae wEE W gE e S et @ ¥ uw o ww weae @
e T Sft 7 AW T g & 3R g 7w et 2 i g oft & g
wafea €, et f aga onet &t | Tufay ¥ 78 wg i # 30 wag &1 faliy a1
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Tl €, U A 7 e Twar | AT SR A he feldiy 7€t e, @ 3¢ W sem
& ¥ goeht gmd F @1 g iR 30 TR @ 797 wmeld arey & fon 81 gafae A
w& gfaun it g | § fF Sl 18 #E, 9% $9 F) TF 9@ ¥ F7 9w L.
(=ayM)...

it =fto TRrgUrEnt: WERK Q gqd withdraw T 30S oI Si9rd =1 audq w1
®EI

o0t 5 Ty fie: T Firre, 3 G a1 K sreh @ s 1wt e
1 i e, Tafe N sT= ant FEA

e Sygwmafd ofl, 9w & sfae@ o U 9w ot § o awar
T Sgdl =l T4 | A I s & | B, e % W/ e F awedt 6
=i | 9 St T AW g | sufae @ deard Yer gi-uw SR, we Qe
R & Wvifes | 97 S A sted ) ouiia €, sust 9 Sefeae ;i
[T SUe W 9 €, 361 AW TR § ofR S wififs svad & s
W R, I6F I Yagarron & 1 e A i deed e ¥ w-gR W i@
¥ 1w # TR TEd far 1 ) a1 forw 2w | gt ¢ da €, sus @
I ¥, T TR g # ¥ o uw ufem & €1 3 ) e ol A §, |w
gae e & fop a9g 9 % aus ) S 9| ¥ S 9 € fF 9 svad, ¥ @t e
W A, et § At 9 YO @ oft, o 9 <y & sued (IR d@iaym | st
At ad FE T ¥ H 7w e wea 1 T & v e o wE e W
FTaw 1 3R T Jrah 1 TR ) wiwwEr sl Surer e § | 9w dgare
T R, @ e A TR fra 1 1A T A F WA A A o §F
T 991 29 & 3R 9% GUISEIE FT 9gd Fel W @l | Afw ¥ 9% T wear fr oo
R YAISE1E % FE0g 1 FRO S99 T 91, 3 FRU G G569 T | AfF & FRor
7% *ft o1 o el TS TWER o, I S A FE o, I SR %1 X agd
+1 g7 | safae & v7 wifag w00 aea g % waer fam ot @ 98 waw,
TR famr Agerlion & T @ AF R | A T TF TR P IR J=A-anina ¥

FNFEA R ARAIAFEATRANE F FAARA AL, A GFR+F =
TF M A s RN T A A RER R I TS Rt R H
T W TAI FI R ¢ 6 Tt A 3o+t @, 7w Fraer gan @ sik smfa 3w
g AR F W@ Y| NI FE = § ok 9w Tl o et §, s w
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=g S ¥ e 1 @ A1 1 w7, Af FrawiE, faen, sfw s R S
AT T, SRt U T R, IR SEET A1 F et w1 8 A we) vwd ¥ 9w e
e STedr § SHERE 1 Shad 98 7Y 791 {1 7RI, Wi St A FE o1 f e
uIE el # e § iR i St 3 3w oft we o % T oot @ faw ste A
<Ted eH SHaedl uftadq % ey S e ¥ | 7EeEd, e ufiEd F S
arera 1% o1 fof o <l 6 7 ft sifuenr =€t T, 33 &1 atfusr fae =nfe, =i
T & 39 1 @1 faern =g | # R @ qeda g F w ama § s ewd g
¥? 31 AR FEw, T T T N @ 8, A T w d, fawm wag @,
T2 © ¥ IR Y A @ & @ -auad oft wg @ 1 wdeE, AR dawn i uw
R-aat agd @A S T

ety IYQYTAra S, Fe A9 e A1 fo wfaan TE g | o= & w5t 9| F)
FTET A FE ARd §:

AHS grR 7/ i wga & afeT,

T g & f s e g8

I &g W qeETl 4,

gl St w1 39 T T a gd |

HEEd, €9 TSl %1 9E F 9, AfFT A, Jamd § I i@ am g §
N FaTE ® W A7 F R T2 99 H Fed 9w g

guar % W Im S gfg g

e et Wl S ! #5,

dog ¥ 9af 9o @ s'r #:,

@ T weH! aX diy T[eral F1

TeIey; # we o fF ge R-aued 9ga gaers foafa & 1 $9% wRor o =9
e a1 9y, SfFA 99 IREs S T T Wel S e S 99 @ @ o, a9
TR 5t Sft ¥ WERie § TR g a1 i 39e 19 %8 anfds wro ft § 1 enfds
F0 A i M-srrad oft w1 &1 F wren € Ry e 28w R-saad @ g

¢, Tafee 7e R-T0el 95 A S ¥ ) 97 AHFAR T, i -
T NS FH-T-F8 30w N e ¥ I Sl TF A GF e h A FwE
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@ € foF 7% 109 i it Y SN @ R, 4% 9ge @ € ) AfF 39 R o
Tar ¥ faard e-suad 1@, Wi St s 91 Tn ) ot e &
AR form @er & foa g o ot off, =% qu & 997 8, T9faq 7 disband F1
2| 3TFT Haed T8 ¢ f et St &1 3w a1 R Oeme wWisnw omdt, fane
- AT, I~ §F F T Y1 ¥ oiv ¢ wifai it | safee 7w 3=A F
a1, AfF o8 WiwR I gan1 39 I F g1 w1 AT WA, T T FT GE,
e et St w7 W@ wWer T F R o 7 feafa A @ wi R @ty
TSl ¥ S o & F1 fawrE o e § e ¥ o wegy, T weea,
AT life style F1 L& et §1 3% 5% el freht =nfee w6ifw g0 etaq
wd | THT @y fear &, afFs w& 1oifas R-saad ot & @ o
Fawm sirwwet § T\ 4 790 G o= ], 39 W 9gh R g 1
g etd & o TeaaTe] W1 W eTER S W | faael weel ) v 2 ferg feen
T 82 wered, # A 6 o i e d 0l | fea, A fem A S e A @
¥, 3 forelt =) s 78 ¥ 1 wofore 30 g B T Faardlt -saed s dft =
A ¥ FifE 39 Q@ TN oy g @ & e | veeE, TSia yE W =
Y, 98 %% ® 9 fF v st 3 98 91 v Y A 19 ¢ F )1 v A 3
FEFA aF NS IS @I

TEreT, T 9R Pedle ¥ ggyfa e wt 9=t 96t o yeafs e =1 9w
T @A & T T TeraE o1 T o1 e @ & T wyfefyradt F gur drn aife
FUR T AR I8 =71 1© 3 fF wfefrrd w1 wiefafed am & v §, favagm
TOAREI N TF TE eI I D EE, @ s egms e w R e
Tgafa e T WA T 9, /) FrefRmd #1989 76 F8a, dfed g8 s et
%, o dfery § it Heaheanidc e ama fRd | anit 18 o 2 T 9 i wodosmEe 3
FAPUFEAE

HTETO HEIEE, A H TF AR H TF 71 3wt Frawen ¥ | 78 71 =g
anféwa § - Weapons of Mass Destruction. T6# it e et S Y 7 wenfen
feu ¥, i Wostoatdo Y sffirerr Wiy @ ¥ gafem w9 78 Wia ¥ i HoaoaTde )
it wfery ¥ o v =t 9red 81 3w e wifew oo ® f s godte
[Tl TEA THTE A& H 9, 79 W g urE, At IR oefloarnde & 7wy A
1 feofs T w @ fe 3 fod! T8 ) T 99T fae o | sefeu s g 1w
F7 & o Tiesilatde & s fret 3 & 99 e 7 e | 3w Y wwe wfafa

247



RAJYA SABHA [8 March, 2007)

a1 AT, T IS foan A9R €, FitE 98w st w1 fogea 3@ e &1 sw
a1 g9 =af afae 7€ 1R € v ag ol oft werta qufa st #@1 R
iR saafren A @R eRel anfrai goaa d, A%
F, afeT 98 o onft ond et &1 o wrw e T, o SRt A g ER
T &, arat atmare & 9% wea & 6 T S 1 ot o1 Ba ik e R et
9 & SR, § W §F 98 70 e T B, A o e WA v w
) 7 @ T form o9 W 5w @ W@ 4 fe syfefvmd # gur € anfeg? fea
wiefafad =1 am 1 1 @ di? el suw! §% e fv g foard R-aowd §
TH 99 % YR TAAT W @, T I eI oga TS A IRTmd A R A g &
o wufat e @ ) SR € 7 faggl fR, o wefa wes & st dra @ g,
TR S Hesfoatde st o €t 1 | 7€ | Fe wredn € fF A 9k e W uEe e
= fog, gores @ fag ok Ssdt & fau aga @a = €, R a9 ey w1 #
T& 91a FeAl A6 §, G WeRd |

e, TF A6 S FE1 =edl §, W 7 Fe Aren o 9% ¥ @ G J Srawew’
FeoE! fear T | 98 1 TE TS0 1 ... (HaNA)... Y3 T YR A1 ISl 8, St
S ... (HRUA)... e S, ¥ anee fod & ¥R vg W .. (SHaET)... SAEET
Sft, # amgeh wHA § U IR UG W (AuF)..

ot Igmsafa; 98 oeE AR d M HT @ €, ghhw ... (saam)..
st agg ware fie: F avs wor d & W vg @ g

1 T & W 51 A0 wer
U F o O, F Y A e ). (sae)...

ﬁﬁmﬁmﬁmqﬁmmmmmm@qa}ﬁmh
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ot T T F o W, [ A & A dR Fa

- SHRISHARAD ANANTRAO JOSHI (Maharashtra): Sir, | thank you for
giving me the floor, at least, on the fourth day of the discussion on the
Motion of Thanks moved by hon. Dr. Karan Singh.

Sir, on the question of population, Dr. Karan Singh himself added a
rider without proposing a specific amendment, apd, [ think, | could notbe
following a better example than that.

Sir, on the 23" of February, sitting in the Central Hall, | was a witness
to the President walking in the panoply, and the Majesty of the President
of India giving a speech, and | was wondering how lucky India has been in

)
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getting one President after another, the whole range of them, all learned
men of high moral stature who have guided the destiny of this country. Sir,
| was particularly impressed by the Address that the President gave midway
between the rule of the UPA Government which has actually given us an
opportunity to have a discussion of the kind that happens only at the time
of a vote of No Confidence except that there will be no vote at the end. So,
without any political strings attached to it, so many Members have taken
part in it, and they are expressing, they are writing a kind of confidential
record of the UPA Government over the last three years.

Sir, the President is aware of all kinds of things, not that these
suggestions that we make are not known to him. In the oid days, in the
British days, the Governors and the Vice Roys did not have advisors
There were remembrancers. The idea was that there was nobody good
enough to advise a Governor or a Vice Roy. The job of the remembrancers
was just to remind them. They knew everything; but they had only to be
reminded. So, my speech would be in the nature of aremembrancer, who
would only very humbly point out to the President that there are certain
notions that are used by the existing Government which need to be
reconsiderad in all humility.

The first point with which we start is, as in the Address, the President
has also expressed his satisfaction about the rate of growth that we have
attained. Dr. Karan Singh also referred to that and pointed out that there
used to be a sort of threshold growth rate of three per cent which was
called the Hindu rate of growth, and he wondered what would be the
correct nomenclature for the rate of growth that we are observing today,
that is, eight per cent, nine per cent and 9.2 per cent! Sir, | would like to
point out that this is not something that has happended under a Sikh for
the first time. The rate of growth attained even during the NDA regime
was, on an average, eight per cent and in the last quarter of the NDA rule
we had actually reached 10.3 per cent, which has not yet been reached
under the UPA regime. The credit for this growth does not go either to the
UPA or to the NDA. The credit, if at all you want to give it, goes to Mr. P.V.
Narasimha Rao and his Finance Minister, Dr. Manmohan Singh. He gets
the credit as the Finance Minister then, and not as the Prime Minister
now, He broke the shackles that were imposed by the Nehruvian socialism
and made the entrepreneurs free. The Indian Entrepreneurs was able to
assert himself and he showed after that his capacity to work, his capacity
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to take risks and his capacity to innovate, and since then we have had an
entirely new paradigm in which eight per cent or nine per centis becoming
possible. No Government can really claim credit for that. The rate of
increase of GDP depends directly on the abstinence of the Government
from discouraging farmers, discouraging the producers. The figures of 9.2
per cent, etc., have to be understood only in that context. | have to point
out, at the same time, that there is no explanation as to why the rate of
agriculture growth is only 2.4 per cent. That is a very serious matter and |
wish the President had elaborated on that and expressed some kind of a
commitment on behalf of his Government as to what they want to do. It is
a known fact that in the recent eyars, when the Prime Minister went to
Vidarbha, as.a gfeat and eminent economist, he should have no problem
in finding out what the causes of indebtedness of farmers are. After going
to Vidarbha, he appointed a committee. It is still to submit its report. That
is a very serious matter. The President of india should have given a firm
commitment that even if the Prime Minister's package has failed, his
Government will certainly do something so that, at least, the rate of suicides
of farmers does not increase hereafter. ‘

Sir, the second point that | would like to mention is about inflation that
has been preocupying the minds of everybody. Unfortunately, the President,
as also the Finance Minister, appeared to put the blame for this inflation
on supply constraints. They are tyring to, particularly, point out that the
prices of agriculture commodities have incrased more than the prices of
the industrial or secondary commodities. Sir. | would like to very humbly
point out to the President that never in the history of independent India
have the commodity prices been a cause of inflation. It has always been
the other way round. Hon. Uday Pratap Singhji was saying that if the
commodity prices had increased by 24 times, the other prices had increased
by 150 times or 200 times. In this particular case, | would like to very
humbly submit that the inflation that we are seeing today is an inevitable
consequence of what is called the aam admi economy, the welfare economy.

The Budget goes on spinning out thousands of crores of rupees, and
when that kind of money is flushed into the econemy, then, the welfare
economy. or the kind of that is being following by the UPA Government,
inevitably causes inflation.
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THE VICE-CHAIRMAN (SHRI DINESH TRIVEDI): | will have to very
humbly submit that the House is adjourned for lunch till 2.00 p.m.

The House then adjoUrned for lunch at one minute past one of the
clock.

The House reassembled after lunch at two minutes past two of the
clock, : '

[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair]

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr Joshi, please continue
your speech.

SHRI SHARAD ANANTRAOQ JOSHI: Thank you, Mr. Vice-Chairman.

Before the lunch break, in the two minutes that | got, | submitted for the
attention of the hon. President of India that the advice that he has received
about the rate of growth is incomplete, and the reality is quite different. |
was point out that even the advice about inflation is not correct in the
sense that agricultural commodities have never been responsible for inflation.
And., this time too, it is not the prices of agricultural commodities which
are responsible for the rise in prices. What has happened is. in the spate
of populism, so.much money is being spent that the banks and the whole
couniry are flushied with money and that is the reason why the prices are
increasing. | would also.like to submit that this psychosis caused by the
rise in prices is being used to do further injustice to farmers who are
already on the threshold of committing suicides. The Government has
already taken steps to inform private traders in Punjab and the wheat-
producing States that they should not enter the market unitil the FCI has
had its fill.

Now, recently, the Finance Minister also announced that the Futures
Market would not be availabe for wheat and paddy. Sir. this 1s a trespass
on the freedom of market of farmers and | would like to advise the President
that this is a matter in which his Government i1s taking wrong steps.

Sir. the third point on which | would like to make a submission to the
President is that he has talked very specifically about the inclusive
infrastructure of social and economic development | would like to point out,
Sir, that this inclusiveness is rather spurious and selective in the sense that

255



RAJYA SABHA [8 March, 2007]

itincludes the Scheduled Castes and the Scheduled Tribes communities, it
also includes the minority community; it includes even the physically
handicapped,; it includes women; there would be separate statements in
the Budget and there are separate statements even in the President's

Speech; but, there is nothing like a separate statement or a chapter for
the farmers. So, this selectiveness acts in such a way that those who are
born into certain communities are treated as 'included group’, while those
who have become poor or backward by their vocation have been excluded.

Sir, a number of Members have talked about the inefficiency of the
National Rural Employment Guarantee Scheme. As the Scheme started in
Maharashtra, | would like to point out that this flagship of the UPA has
capsized in the sense that they have not been able to spend the money, the
-employment offered is barely 37 days per family, and further it is having an
adverse effect on the agricultural operations because those who want to
work in agriculture prefer to go on the NREGP schemes where they get
forty rupees :or doing no work rather than go to the back-breaking work in
the field where they get fifty or sixty rupees. This is spreading a kind of an
. immoral environment in the countryside as regards the agricultural labour.

Sir, the last and a very small thing. | would like to mention is the wrong
advice he has received about ...(Interruptions)...

THEVICE-CHAIRMAN (PROF. P.J. KURIEN): Please don't stand like
that.

SHRI SHARAD ANANTRAO JOSHI: Sir, in paragraph 23 of the
President's Address, there is a mention of the National Institute of Food
Technology, Entrepreneurship and Management proposed to be set up.
Now, | would like to say, Sir, that the CFTRI in Mysore does precisely the
same work, and possnbly, the President has not been toid that there is an
institute which already exists in the country to do precisely the same
work. Sir, with these three-and-a-half points, | complete my humble
submission to the President to take note of the situation, particularly
because { said this is some kind of a mid-term vote of confidence without
a roll call. Thank you very much.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Shrl Syed Azeez
Pasha, not here. Shri Tarlochan Singh. ,

st e RiT (TR : e W, F S YR 3 | ifE s g e
- faw A & feag wea & w ) W Teuf i S uge ¥ 5w e Yo A
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fean & 13 o % wufee we @ € i 2u o 9road w1 59 wE fedivH w o T
situation create FY ® ¥ fr@® consequences 7 M wigd f&Hl 7 Yo
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T | 5Ea 98 § i S S 5 &, ot gfeafad w1 w0 ol v w5 e faared,
3T 91 SEH! 7% g7 98 1 R ], Al I8 UPA 1 SR WA & A
WIS FE R, actually IR I HSfFTE, A e FsR R TR T=1 8, A&
9% W T e de I gem | ot #) 9, e 95 -7 9 Qe
= M R HTE FEdT §IARANTH HT aew 98 € % a9 actual practice @it §,
9% ¢ ToIE T 7 ol | yd & 9 WA [ |1 | 39 fae gt ban € g Al
72 ot S w1 @© & fe S wififn & S 71§, ST ban RRar s et
Yo T gorerer g, foraent ufserfad wa il 3 Sl 1 ol = gan, ¥ e )
91d ¢ T fae! a0 et Fea 9, stawTelt wrdl, S8+ o Yo’ 57 1 fewn fean i
fag-fa@ unity 2, @ 50 A ok wiim o, <h wfen ui €, 97 anfifes ol =A
T 3R o # M W S YuR U9 § ge7 €, 3EF G 3R T Ty F '
o AR WS T, A A LR G wfE 0 T e A 5 IH O
written &a=1 foaan 71, W& waar e T ff S S SR I A T wEd
¥ Aaftm, TR gH A[aAfcd & 9 R ud & =il | S w@ €1 78 angm
g 5 seiawml o 3R & wififes |l @ s de aia €, @ f dgaia weiw®
T | R 39 S FeAm F B R A W w @ #) '

oft Tefrar gy sfordt #1 i W @ fere oft g g 7 wER fE)

ot T fiie: 7% Yool sora B, i erTel Ui ol ot 4 w0 yd @ Am
et e | eficaron w1 AR § ) e Tarad St ST ggelt SR A < uifdai denfaad
3R development 3 M T 3R wret 3R & vl faw v & 1 W geam
- L & e T wifew, #ifE § 39 51 A believe &l ¥ | @il fa@ wrgn
fafrer, fa@ Wew fafRet g 0 H0 3-Re- 19 o) f5a, 91 7 g T i
&1 A vl A W yER FE F F09 50 A0 @ L (FFEEH).L. D e
FEAFIIAE, ﬁmaﬁmﬁ% ¥ aneh Wi W@ @1 § i wiedt  fe@m @i
s En & alk §, 7E wig o 3 onft frn €, T M FE W '

W, g a1 7% ¢ % ¥ we i veen g st g ww et
ghEar # fawan & wia =) o b gt | age 9@ it ot wrl Yot F weren i it
F O % WY TF WA o1 ¥ 7% 3§ FF 79 gE misuse FI® § weren it
1 w1 #1 3R 38 T F1 R Al ) 1o s wwa ¥ onft efmon A wwww
. @ wem g, T foe feq fam & w @t weran i 9% < e
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W, T & & ATk A F1 aa {13 wF 91 9§ o 319 79 F 39 raise fEan
o, S 3rft Ak 5 TE 5o 1 9 W) ufiere widw v 79 €, 9% constitutional
provision T IR A o ¥ AT R T IfFT N e e Fageem ¥
o < vl wfdw FHteE &, 309 90+ 99 fam T 119§ sfamon TR o
&, 387 vferes witw Feite 3 St F v § R 9 w5 withdraw ST feran 1 o=
e fFR N N &2 R 7 forem =, @ e e ag F e dm 5 constitutional
amendment %1 ¥ 9@ GR g, o f5tad wwiey ¥, 918 3 constitutional #f
71 gEt €, ST dradl Y S9N A resign F GBI TR et i s wI ¥ R
FHIA 3 ¥, A TR A W/ §, Afr TR @l wufe @ v wE @R

W, o T i Fe e g, v 7w 99 o | § wredend & aivd
& AT el § | et 60 U @ 39 9 # uF = A wuw F ¢ o fr 9"
TWEHR €A, T education policy Ft change 1 AT 31 STl € 3 change of
text books &1 &Td F1 Wrat ¥ 1 & g o1 9 wuH H 7€ A fv T A =
#T decision %€ FX 9 f& education policy 3R syllabus ¥ & R W IR 5=
FIE WFR AT, O 76 W91 FH YE 941 ¢ | 94 Fusell TR 4, 90 3200 e
T 1 change F o | 78 8 e foF Sae1 Wars o € @ &1 5| 3 ond A
TR EFA S i@ AR A maaifF o+
=M, once for all, I% decision it & A7 TF Tl T g9 § F1 €, T
education ®1 syllabus F11 & | 37a W TR TF R, I W Al 7 qaos e @
o o 57 faars ¥ | fadl A e o fe s st F aRd gm &
v &1 N wans e i ST Y gt e T e frard wwe o e
provocative =i ==l red € it TR T9) approve Ft HT ¥1 T S
syllabus R g &, ST o @ f& fFdt wiw =R D), afFrwa
ydl % st § knowledge 2 | Ss@fen % 19 W St basic education & f& 42t
a1 @ o 3o 3 T &, 92 v @ f fwfeesi=a €, 319 9% education T 34
&t oI 7z wed € fp s &, @ Ygafed famga ® 1 Basic education # 98 €
f& every student of India should be aware f& Sit W= /8 W §, F#1 =0
‘education ¥ 1 THT, W T rich heritage ¥ fog % =it # gfr wact & fv 4w
fégeam A fean, 39 % s # 39 education &l &1 =ed 1 4 Gad § fF SR ag &
< fégea on v, w3t wed £ T g fedt v %1 %) After all g9 919 g9 A
1 e ¥ 1 F oft I @ e € i o ot f A #1139 rich heritage F1 &d
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HTIH WA § 3R T St oA & wifen weey, ﬂmqﬂam 39 HY
Y4 <1

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): | was not giving you
any signal. | was appreciating your points.

ot areir= fig: W, 19 11 39 9 94 Q 9 T a A gt #:1 , inter-
faith ¥t &1 g TFE9 ¥ i &€ Tal & 9 Ty 80 wrsfae #1 fifdrgd)
TH e fufreet ot 93, stee faer arerddt St oft sy si oft gt <ites s, W
fem wifén weft ford ¥m faf=t A conduct fean otk it wa =& o W, 9o
75 & % S eaR inter-faith disputes &, 3 solve $AEM? T WEF RAGFE
# 91 31, w=sl S13q 1 A i T iner-faith meetings F3d 1 39 % permanent
- solution 1 Tk T F9C iR F& F3%T 98 decision 189 7 disputes &
ot 9, el *1 shelter 7 & i w8i @ 20-20 et 378 A 7 orelt (AT
A inter-faith 83 & @1 Sma)

0 T A 9 Wi AT T w1 ¥ 39 # fag 1 ard sert )
Far 5t ¥ dorm it <t Y 7w T o101 w19 fea a1, AfE T & =1 @
a1t e  faes @ s 9 R E, 39 F1 4 @1 W T2 39 WYEeE e
1 W R I W TR WIS FHIE S W W T OE & o 80 3§ |
achievement % s1a1d | 30 % foag ¥ wifsfera oied F9 W @, FIW W
HUe HA? 39 7 F fawE [ D, = F S0 wrgeE Na § o g, gl |
S SrgEeE Mg € oK TR My 28-29 WF R 1R I F e W fAq s
RFHT A FY | W, T8 TE 9 A9 e S wraa {99 7% Tl WgEeE A
& e, T HE T E, FE fawm 91 i @ sHar S fae s T8 el

wm s tamimm frm mimmAsamsiddadTafiem
wheat producting areas, rice producting ®IH F1 I @A ¥ w, e
separate issue &, TiFT WEHA separate issue T T T mix F P
~ confuse %X W &1 a1 TR wrR #1 ol oft e & Sifer wd & wa @t g
%1 98 g 3% incentive firet =ifew | W, ot ofe &% @ @ &, iR Y
capacity to grow %9 & W & 1'% @yt & % former Agriculture Secretary of
India, B TAoTRe firet Tt daw & f¥ 5 it & wa § a knowledge ¥ 1 W, &9
land ¥ optimum use & & ¥ | 31& 309 # | Weawr ) 93, T8 & foa¢ farmer
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F1 incentive Y % ¥ 1 W, WéTHE TuiaY ft } 5 wrr Fl oferft A e o 9w
I T EfF sensex TN T TN A AT F@EF i s, 77
fr8 wga 2 37 $899 3R inflation - T & words ¥ gesma @ &1 €, A s
et TEA-U A @YW, A -T2 T TR g et @, w6 d o 14
T feret €1 7 & 2R 21 70-80 Y fhEll A TR ¥ I R Tl & sl et ¥
o ¢ vt smam, wre e 1 W, ¥ 9 A e S 9w § i 9 v s A
¥ 17w # ¥ ft Fear R 0w 0 F1FR Y, ARET T B3 U1 e, WS g
st qiféat +) fres joint efforts w7 e | W, (AT & fr i fed dw &
HEHT TR §3 € iR Tl WfafeFa udie 9 ited R E s e A dd ae d,
st fee § a1 # independent §, &0 w1 w#t 3Tt because of their excellence
in their profession ¥ 17l &1 g WA special lectures Bt =1feq | 98 @G
T & TR ot Fra g i ot wrEer 8 W, ¥ others | # 3iR others
1 S e T, ARFT oS AT FT AT A YR N w1 27w e, F e
yfsran o721 3 €1 (F9r)

st T AU W (W WRW): W, A T 99 & wwdT ww@ g
. (THaY).....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Now, Mr. N. Jothi.
....(interruptions).... Mg AfL...(sgaER).... Afay, Hfag |....(=@EA)....

oft T SR Wyt

THE VICE-CHAIRMAN: This is without my permlssmn
....(interruptions).... Mr. Jothi will start the speech. ....(mterruptlons)
have not given you permission. ....(interruptions).... If yeu want, | wnll
give you time later. ....(inferruptions).... Once | have called'Mr. Jothi, you
cannot speak. ....(interruptions).... | will give you time later.
....(interruptions).... M ﬂfatu...(mm).... Nothing will go on record.
...(interruptions)....

off T AR wg;t

THE VICE-CHAIRMAN: You cannot speak without my permission.
....(interruptions).... Mr. Jothi, please stand up to speak. ....(interruptions)....

*Not recorded.
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Mr. Sahu, please stop it. ....(interruptions).... Nothing will go on record.
....(interruptions).... Mr. Sahu, please take your seat. ....(interruptions)....
This is indiscipline. ....(interruptions).... You arée a senior Member; don't
do that. ....(interruptions).... 3T 2rgH fHET | 3R 9T |ME & ¥9 25H

<, afFa, without my permission, you canot speak. 37 3f3g ... (sqa9T).
- ... Nothing will go on record. ....(interruptions).... You don't say anything,
please. ....(interruptions).... 34 Afew,...(=aYM).... 9€ F indiscipline 2.

9 R &, T = fadm @ E L (Fraam).., i 3fSg,., (Saem).. ST
AfST...(Fq4M).... Aoy, ASL...(==IUM)....

Nothing will go on record except Mr. Jothi.

SHRI N. JOTHI (Tamil Nadu): Mr. Vice-Chairman, Sir, thank you very
much for allowing me to speak. -

Sir, | would like to touch upon two subjects only. One is about inflation,
and the other is about criminal system that is prevailing in our country, the
judicial system. Sir, as far as inflation is concerned, it is well proved by the
election results and nobody needs to further say anything about that. Itis
an accepted fact by the Treasury Benches that they lost in two States
because of inflation. Sir, we hear, right from the time the UPA Government
was formed, certain words liké economic buoyancy, jumping, forex, sensex,
FDI, GDP etc. These are all catchwords that we hear. But | am reminded
of Shrimati Indira Gandhi's period and Shri Rajiv Gandhi's period where the
slogan was garibi hatao, not forex or economic buoyancy.

SHRIR. SHUNMUGASUNDARAM: Atthat time, he was in the Congress.
....(interruptions)....

SHRI N. JOTHI: Sir, | want to say certain things. This is an august
House, and | am on my legs. Certain words spoken by my political
opponents can be removed. ltis like casting aspersions on me. | pray that -
they should be removed. | will leave it to your good sense, but | pray that
they should be removed, This is a systematic, calculated campaign against
me. This is all political gambling they are doing. ....(interruptions)....

-*Not recorcled.
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&
THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Do you think that it an-
aspersion? ... (interruptions)....

SHRI N. JOTHI: My father is a district president of DMK party. Then,
where is the question of myself being. ....(interruptions)....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Do you want to say that
this is not a correct statement? ....(interruptions).... You can say that.

SHRI N. JOTHI: Yes, It should kindly be removed. ....(interruptions).... 1
deny it. ....(interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is okay.
...(interruptions)...

SHRI N. JOTHI: | will commit suicide rather than joining the Congress
Party. ....(interruptions)....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is his view.
...(interruptions)....

SHRUIN. JOTHI: Thatis my view. ....(interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) That is his view.
G ... (FAA)...

He has a right to express his view. ....(interruptions)....

SHRIN. JOTHI: Sir, | should be allowed to speak. ....(interruptions)....

SHRI B.S. GNANADESIKAN (Tamil Nadu): Sir, he should have
committed suicide long back. ....(interruptions)....

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Jothi, please
continue. ....(interruptions).... Don't get distracted.

SHRI N. JOTHI: This is a systemic campaign that they are having.
Whenever | rise to speak. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please don't disturb him.
...{(Interruptions)...

SHRIN. JOTHI Please remember the olden days. ... (Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN) You address the Chair.
...(Interruptions)...
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SHRI N. JOTHI: You are old enough to remember that. Garibi hatao,
you said so; | don't understand it. it is too new a Hindi term to understand.
Bikhari means poor person. Bikhari is a description of the Hindi term
'‘poorest man'. Itis 'bhikhari' not 'Bihari'... (Interruptions).. '‘Bhikhari' means
the poorest of the poor, beggar; then, daridri. Instead of economic
buoyancy, forex, sensex, | will be happy if our Finance Minister or the
UPA Treasury Benches speak about these words, ‘Garibi and bhikari'

“and ‘garibi hatao'. Let them think about that. Uniess they think about that,
they are in store for many defeats. The country will also be ali right in
future. Sir, think about inflation. What steps have they taken to arrest it?
Earlier, what was the price of 5 kg of wheat? It was Rs. 50/-. Now, what is
the price? It is Rs. 85 to Rs. 90. Eariier, the price of one kg of Edible oil
was Rs. 60 to Rs. 70/-; now, it is Rs. 102 to Rs. 110. Earlier, the price of
dal per kg. was Rs. 30-35/-, now it is Rs. 70-75/-. Like that, earlier, the
standard price of vegetables was quoted as per kg. Now, nobody tells
about one kg. rate; they tell about quarter kg. rate. Their only index is
quarter kg. So, this is the position, Sir. But these people live in Five Star
hotels, Seven-Star hotels, they visit foreign countries, talk about aircraft,
talk about improvements or modernisation of the airports. Without knowing
what is happening in this country, they are talking like this. Sir, there was
a joke/cartoon.in a Tamil Magazine: "Instead of diamond necklace, a
woman, nowadays, wants to have carrot neckiace.” This is because,
nowadays, the price of carrot is more than the price of diamond. This is
the cartoon which appeared in the magazine. This is how it is happening
Instead of banks being safeguarded by AK-47...(Interruptions)... ‘

SHRI S.S. AHLUWALIA (Jhafkhand): Diamonds are sold per carat; that
is why, they are...(Interruptions)...

-SHRI N. JOTHI: Maybe. Instead of safeguardung banks safe vaults by
AK-47, grocery shops and vegetables shops would be safeguarded by
- AK-47. This is the situation, Sir. This is the level of price inftation. And,
what are the steps you have taken? What are the steps you have taken?
‘You have not understood the problem. You have not addressed the problem

correctly,

SHRI V. NARAYANASAMY ( Pondicherry): Sir ...(Interruptions)...

SHRI N. JOTHI: He is Whip of the Parfy, behaving like
this...{Interruptions)... This is the true behaviour of the Treasury
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B'enches...(Interruptions)... That is the fate of the party, and now, fate of
the country...(Interruptions)... The UPA Government in the Address gives
a new theory on why there is price rise. People have become rich. They
are buying more; so commodities available are less, that is why there is a
price rise. If you are in darkness, please remain there itself, but, don't
bring this country into darkness. What is the issue you are talking about?
They say that people's purchasing capacity has increased in multitudes.
So, they are buying more, and, since they are buying more, less
commodities are available; that is why, there is price rise. We are laughing
here, but think about the people who don't have energy to laugh, or, walk
about. We must think about poorest of the poor peopie and not about rich
peocple. Your policy should be guided by poor pecople, not like this. A very
unfortunate situation is now prevailing in this country. There is no check
on appreciating inflation. Recently, especially in Tamil Nadu, traders were
agitating on one issue, that is, online trade. Online trade is now on the
increase. Because of online trade, prices are going up. So many agitations
have also been taken up on that, but, nobody is paying any heed to that.
The Government seems not to be understanding about that at all. The
President in the Address clearly says people have become richer, buying
more, that is why, prices have gone up. Online trade is nothing but a
gambile. V./hy are you permitting that gamble? What is the reason behind
it? Who are the people who are doing it? That should be addressed. But,
unfortunately, our President's Address does not indicate anything about
online trading.

Sir, If a man becomes a title thick or a little weighty, it is all right. But if
he becomes a bhootam or very big, it means there is something wrong. It
means, he is suffering from some disease. In the same way, if you say
that there is price rise because of the richness, it means there is something
wrong in your economic theory. The harvard economists, the global
economists, the Reserve Bank economists, all three put together, are
now running this Government. All great economists are running this
Government. Sir, these economists’ running this Government has led to a
situation where a common man can't buy vegetables. That is the
achievement of the great global economists, the Reserve Bank economists
and the Harvard University economists. All these three put together has
brought the country to this level. Thank God, only three economists are
running this country. Had this figure gone further to four or five, even
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water would not have been available for drinking. This is the way in which
these real economists are running this country. ...(Interruptions)...

Sir, they have no patience ...(Interruptions)... They have no patience
because ...(Interruptions)...

SHRI V. NARAYANASAMY: He is repeating the same thing.
...(Interruptions)... .

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You please continue.
| will protect you. You please continue. ...(Interruptions)....
Mr. Narayanasamy, you please listen to him and then reply.
..(Interruptions)... First you listen properly and then reply.
...(Interruptions)... Mr. Jothi, please continue. '

SHRI N. JOTHI: A person who can't think further or a person who can't
control himself, a person who can't think good will get frustrated.
...(Interruptions)... Only those people will get frustrated. This is the
frustration, anger. ...(Interruptions)... Yes.

Now, Sir, | would come to another subject-because my time is very
less. The other subject is related to judicial aspect. It is dealt with either in
paragraph 44 or 45. There is typical reform. Sir, the other day, Mr. Raashid
Bhai, who seconded the Motion, had also mentioned that the number of
cases is on the increase. Yes; the cases are on the increase. The courts
are not in a position to tackle them. | agree with it. But the cases are
increasing for whom? It is for the poor opposition peopie. There are
many ferocious organisations controlled by the Government like the
Income-Tax Department. if | do not like an opponent man, let loose that
ferocious organisation. It will raid you. These organisations are raiding
only the houses of the people of opposition, the houses of the opposition
people and not the ruling party people. Let us see the statistics. Let us
see the data as to against whom it is done. ...(Interruptions)...

SHRI SANTOSH BAGRODIA (Rajasthan): Who are these opposition
business people? Are they identified? ...(Interruptions)...

SHRI N. JQTH!: Mr. Bagrodia, you are a very senior Member. You
know to whom | am referring. _

268



[8 March, 2007] " RAJYA SABHA

SHRI SANTOSH BAGRODIA: | do not know. Please mention.

SHRI N. JOTHI: I will tell you in the lobby. ... (Interruptions)...

SHRI! V. NARAYANASAMY: If you are not able to say, then do not
mention it. ... (Interruptions)...

. SHRI N. JOTHI: Now, Sir, since they are asking, | am telling. The
income-tax raids are conducted regularly against opposition people like
Mr. Amitabh Bachchan. Notices are being issued. And against Ramoji
Rao. ...(Interruptions)...

SHR! RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): It is
political victimisation. ... (Interruptions)...

SHRI V. NARAYANASAMY: Sir, can anybody imagine ... (Interruptions)...
the former Chief Minister said that she forget to file her income tax return
because...(Interruptions)...

SHRI SANTOSH BAGRODIA: The law will take its own course.
..(Interruptions)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Mr. Narayanasamy, you
can reply. ...(Interruptions)... Mr. Jothi, you please continue.
...(Interruptions)... Please do not interfere. You can reply later.

SHRI N. JOTHI: I am not saying that the opposition people are above
law. But this law is focussed only against them. The law is used against
the opposition people. '

THE VICE-CHAIRMAN: (PROF. P.J. KURIEN): You are mentioning your
point of view. You please continue. You cannot say their point of view. How
can you say that?

SHRI N. JOTHI: I have not come across any Congressmen facing any
CBIl cases. | am saying, it is a shame on that Department. |t is a shame
on that organisation. The CBI, of course, conducts inquiry and gives the
report to you. The CBI is filing cases against the Opposition leaders only.
If the Opposition leaders join the UPA, cases against them would be
dropped. '

SHRIV. NARAYANASAMY: The CBI takes up cases on the directions
of the Supreme Court and on the directions of the High Court. Heis levelling
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chérges against the Supreme Court and the High Court...(Interruptions)...
He is casting aspersions on the Supreme Court and High Court.

SHRI N. JOTHI: My friend does not know...(Interruptions)...

SHRI V. NARAYANASAMY: Sir, he is a lawyer by profession and he is
charging the Supreme Court and the High Court. ...(Interruptions)...

SHRI SANTOSH BAGRODIA: Sir, will you allow the name of CBI to be
...(Interruptions)... Will you allow this thing to go on record? Is it
parliamentary to talk about the CBI in a derogatory manner?

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): He is not mentioning
any officer...(interruptions)...

SHRI V. NARAYANASAMY: Sir, he is talking about an
institution... (Interruptions)... It is an autonomous and premier institution.
(Interruptions) ‘

THE VICE-CHAIRMAN: (PROF. P.J. KURIEN): Please. He did not say
anything against the Supreme Court...(Interruptions)...

SHRI V. NARAYANASAMY: Sir, the CBI is functioning as pér the
directives of the Supreme Court. (Interruptions)

, SHRIMATI S.G. INDIRA (Tamil Nadu): Sir, he is making his point, let
him speek ...(Interruptions)... He is always creating disturbances and
not allowing Mr. Jothi to speak...(Interruptions)..

THE VICE-CHAIRMAN: (PROF. P.J. KURIEN): No, no. | will control
him; why do you do that? | shall control him. You please take your seat.

SHRI N. JOTHI: The CBI is registering cases on its own, just like a
police station, and setting the law in metion. My friend, Mr. Narayanasamy,
had studied Law long ago, for the sake of attaining a Degree and has
probably forgotten it. Anyway, the CBI is arother organization that has
been set behind the Opposition. (/nterruptions)

SHRI V. NARAYANASAMY: It is not just against any
" person,...(Interruptions)

THE VICE-CHAIRMAN: (PROF. P.J. KURIEN): Please, come to the
point. Your time will be over soon.

SHRI N. JOTHI: There are other laws like FERA and FEMA, kindly
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have a look at how they are functioning. Who would respect these
organizations? These organizations are the arsenal, the weapons in the
hands of the ruling party to set right the Opposition parties. If the opposition
parties join with them, the cases against them would be camouflaged,;
they won't move further, somehow or the other, the cases would lose
steam in some lower court; no appeal or revision wouid be made. If a
man stands in opposition, against you he would be attacked with all kinds
of bows and arrows! This is the level of this Government. What kind of
probity has this Government got to stay and proceed further?

Sir, | oppose the way of functioning of this Government. It has no probity;
It has no loyalty to the public. It has not got any validity to go any further
or run this Government at all. They shouid quit; they should go. They
would not go on their own, but the people would make them go very shortly.
the day is not very far. My only request is, my Left friends shouid rise to
the occasion and save the nation. | appeal to them with folded hands, this
is the time to think of this country, India, and kindly withdraw your support
so that this Government falls and the public has smiles on their faces.

MS. MABEL REBELLO (Jharkhand): Thank you, Sir. | rise to support
the Motion.

After listening to my brother, Mr. Jothi, | feel that he is leaving sarcastic
and frustrated. His attitude is one of total frustration. They are out of power
for the last so many years and, this time he thought that his leader was
coming back to power, but she lost. Now, Mr. Jothi has got no power either
in Tamil Nadu or here! so, what can he do? He is totally frustrated. He has
to take out his frustration and anger somewhere and that is why he is
speaking in this way. ... (Interruptions)... When he attended the Standing
Committee meeting at Chennai, he said, '| wouid not accept the hospitality
of the State Government; we go as Members of Parliament'. And he goes
out and talks to the Press. He wants to be in the news all the time. That is
why, he talks like this. | feel sorry for my elder brother. ...{Interruptions)...

SHRI R. SHUNMUGASUNDARAM (Tamil Nadu): Do you mean to séy
that he does not understand these things? '

SHRIN. JOTHI: Are we discussing the President's Address or JOthl s'7
MS. MABEL REBELLO: Mr. Jothi, please listen to me.
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THE VICE-CHAIRMAN: It is the International Women's Day. Please -
Isiten to her carefully! '

MS. MABEL REBELLO: Sir, the hon. President, in his Address, has
said that there is an annual growth of nine per cent during the Eleventh
Five Year Plan. But he has also stated that the economic growth is not an
end itself. Economic growth is a means and he says that economie growth
is meant to create more jobs, distribute the income more equitably across
social groups and regions, and liberate the poorest of the poor from the
scourge of poverty, ignorance and disease. Sir, this is the sum and
substance of the President's Speech. | don't know whether my brother -
Jothi has really gone into his Speech. He might have read it.cursively. But
| don't know whether he has done any in-depth study of his Speech.
...(Interruptions)... This one paragraph speaks volumes. Sir, India is a
country where we are almost 110 crores. India is .a very rich country; it is
not a poor country. Mr. Jothi has depicted as if we are a third world country.
It is not so. It is a very rich country. We are endowed with rich natural
resources with different climatic conditions. For 365 days, we get sunlight
and we have vast coastlines. Besides that, we have got rich human resource
with very intelligent, ambitious and courageous people working hard. Sir,
you just look at the world. Mr. Laxmi Mittal has become the steel king of
the world. Similarly, Mr. Anil Agarwal, who is in London and is an Indian,
has become a non-ferrous metal king of the world. They have made us
proud. We are proud of them. A lot of business houses of ours are now
buying businesses all over the world. Yesterday only, Tata Steel has bought
Corus and they have got all support from shareholders there.
...(Interruptions)... | request Mr. Jothi to listen to me. But | do realise that
India is rich, but there are lot of Indians who are poor. All of us are aware
and lot of people say that 80 per cent of the wealth of India is in the hands
of 20 per cent Indians and 20 per cent Indians have 80 per cent of wealth.
Similarly, there is a theory that 3 per cent Indians own 60 per cent of
india's wealth and 60 per cent of Indians have 3 per cent of India's
wealth. | don't know if these figures are true. At least, the first figures are
tolerabe, but | don't know whether second figure is true. It is really bad. It
is not just UPA is responsible for this. All of us are responsible for this
because sometimes or other all of us had been in power. Jothi's party
was in power in Tamil Nadu for ages. How is that there are so many poor
in Tamil Nadu who go to Kerala and do domestic work there? How is that
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so many Tamilians have been settled in Bangalore, as my brother
Shri Hariprasad mentioned yesterday? ...(Inferruptions)... Why couldn’t
you empower them--socially, economically and politically? Why couldn't
you do it? So, somewhere all of us have failed. Not only the UPA, but you
also are responsible. Why don't you realise that? Sir, what we need is to
bring up people from the morose of poverty. How do we do that? First of all,
good education, skill development and employment to our people are
necessary. Somebody was saying a few days ago here, Sir, that 50 per
cent of India's wealth is in the hands of one community. | don't know .
whether this statement was made to me by hon. Member of Parliament, is
true. | don't know what he is stating is true or not, or whether he has done
some research, and after doing some research he has come to this
conclusion. This is what is happening. | hope this is not true. Successive
Governments have spent multi crores to bring people above poverty line.
But what has happened? The benefits have not reached. | agree that the
benefits are not reached to the poorest of the poor. Somewhere down the
line, our iate Prime Minister, Shri Rajiv Gandhi, admitted that if | send one
rupee from Delhi for some district of Jharkhand, Chhattisgarh or West
Bengal, only fifteen paise reach into the hands of the poor. This is whatis
happening. There are many roadblocks, pilferages and slippages. This is
where we have to apply our mind; we have to stop it so that the entire
money, that is allocated, goes to the cause it is meant for; it is meant for
the people. This is not happening. This is a sad thing. Today, Sir, in india,
there are almost 70 crore young people below the age of 35 years. This
is our fortune; this is our weaith. They are the wealth of the nation. If we
can give nutritious food to these people during the formative years and
also give them scholarships and stipend so that they can have access to
best of the education, then these people can become asset for our country.
This is what we need and this is where we have failed.

SHRI N. JOTHI: What is your programme for that?

MS. MABEL REBELLO: | am coming to that, Sir, the programme of
Bharat Nirman is a laudable scheme. In some States, it has produced
desired results like Mr. Jothi's State, his own State-Tamil Nadu. It is doing
quite well. Then, Sir, your State, Kerala, has done well. Kerala has got
roads. Urban and rural divide has been bridged in Kerala. People in Kerala
are educated and most of them are middle class people. But, Sir, maximum
poverty exists in the State from which | come. Fifty-four per cent of the
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people in Jharkhand, from where | come, are below poverty line as per the
Government records. Sir, that is Government record. But, if you ask me,
| would say that around 70 per cerit people are below poverty line in my
State. The project implementation is very poor. Under the Pradhan Mantri
Grammen Sadak Yojana, Rs. 600 crore, which is due to Jharkhand, is
lying here. There is some fault somewhere. The implementing agencies of
the State are not able to give even utility certificates and take money from
hare. Ever since the Jharkhand was formed, for six years, their Government
was in power and they could not take the money to implement the
development programmes. Money is available, but they could not take the
money. Because of their wrong policies, they were not able to implement
it amd they were not able to produce utility certificates. So, we canimagine
who suffers most from this-the pocrest of ii.~ poor, the tribal pecple, the
- person in rural areas for whom this money is meant for, and if these
roads would have been constructed with the money that is avaiiable to
them, which.is their due, they would have, by now, improved their quality
of life. But, they have failed. Their Government was in power. Similarly,
literacy rate in Jharkhand is abysmally poor. The schooi dropout is
72 per cent. So, one can imagine what happens. Female literacy.rate is
‘only 34 per cent. Mainutrition is highest in Jharkhand. Regarding Anganwadi
and Mid-day Meal Scheme, | would like to cay that hardly 15 per cent of
ine children get mid-day meal. It has not still been universalised. Most of
the tribals, who live in inaccessible areas, do not get benefits of Anganwadi
centres at ali because it is not physically possible for them to come daily
20 kilometres down to anganwadi centres. Some arrangement has to be
made like dry ration can be given to them so that once a fortnight or once
a month, they can come and can avait themselves of this scheme. In this
way, they will not be deprived of this benefit. Similarly, Jharkhand is the
only State where Panchayat elections are never held. There is some
problem. Cases are in the Supreme Court. We have not been able to
settle it. Because of this problem, this State is deprived of Rs. 350 crores
per annurm which is due to it. The poorest of the poor people are deprived
of this money. Similarly, what is happéning? Maximum districts of
Jharkhand--20 out of 22 districts--are badly naxalite affected and today
| can tell you that almost in every house, either a boy or girl, joins naxalite
movement. | happened to ask some of them, why do you do all this.
| asked their parents. They said, ‘what can we do; we cannot help il'. They
replied that they were so poor and miserable that only by joining those
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naxalite activities, at least, they could get two square meals. Because of
the reason that some amount of money is sent to them monthly, they have
joined naxalite movement. This is the problem of unemployment. This is
the problem of poverty. ...(Interruptions)...

SHRI N. JOTHLI: Sir, is she supporting naxalism now? | want to know
the stand of the Government ... (Interruptions)...

THE VICE CHAIRMAN (PROF. P.J. KURIEN): Please.
...(Interruptions)... Mr. Jothi, please sit down. ...(Interruptions)... She is
only saying what people told her. ...(Interruptions)... It is a quotation.
She is only saying that.

MS. MABEL REBELLO: Sir, there is another problem of law and order.
Everybody knows what happened a few days ago. One of our colleagues,
a Member of Lok Sabha, was shot dead. All this is happening because of
lawlessness. We still do not know as to why it has happened but probably
it has happened because of naxalite activity.

Sir, now | come to a very good project of ours initiated by our leader
Shrimati Sonia Gandhi, which is her pet project. This project is under the
National Rural Employment Guarantee Act (NREGA). Sir, this scheme
has been impiemented in 200 Districts and almost 1.4 core households
have.been benefited by this scheme. Aimost five lakh works, especially
for water conservation and for creating water bodies have been started.
In india, our requirement of water is really very huge. Sir, rains here are
never regular. Sometimes, there are heavy rains; sometimes, it does not
rain at all. For example, the State of Andhra Pradesh suffered from drought
for a period of seven.years. So, Sir, we definitely need these water
bodies, particularly, in the tribal areas and rural areas, where people
after one crop, rain fed crop, migrate to urban cities, and, it is good for
people who have to lead such sub-human lives. So, Sir, because of
implementation of this scheme, it has proved beneficiai in so many areas,
especially in Jharkhand, Chhattisgarh, tribal areas of Central India, and,
migration has declined. So, this is reaily a useful scheme. If they can get
real work for 100 days, and, if they can get work for 100 days in their
own forms homes; if they are assured of work for these 200 days, at
~ least, they canlead some sort of human life.

Sir, now, | come to my pet subject, 'Education’. What is happening
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today, Sir? Today, Sir, the two schemes, one relating to education and the
other relating to Mid-day Meal are two such schemes, in which not only
the Government, but everybody wants to invest in. Large funds have been
allocated for these schemes. Today, the mindset of the parents is changing.
Today, most of the parents--even the drivers or Class-1V servants also
come to us--want to send their children to good schools. They do not want
to send their children to Government schools. Sir, | can narrate you an
incident. Recently, | went'to see one of our projects, located deep inside
the forests in the tribal areas of Jharkhand. There, the women working in
the IFAD project, told me that they have withdrawn their children from the
Government schools and were sending them to the private schools. |
enquired about the reason for doing so. They said, * 3R %, Mo+t THa!

W ===l 1 9@ & & §''1 What is happening in Government schools?
Whether itis in Jharkhand, whether it is in Chhattisgarh, if there are school

buildings, there are no teachers. If teachers are there, building is not there. )

So, children are frustrated, parents are frustrated. | would suggest the
Government to encourage public to start good schools in rural areas, in
tribal areas and give them grant-in-aid. If they get grant-in-aid, they can
run good scheools and these children can get scholarships. So, instead of
giving money to construct Government buildings and paying teachers,
who do not teach, we should do this. We have got to change our mindset,
Sir. Similarly, you see in cities like Delhi and Mumbai, what are we doing?
We are bringing up two sets of citizens; cnildren going to municipal schools
and children going to private schools. At the age of five, when children
start going to schools, there are two sets of citizens in India. Why do we
have this, Sir? In the years to come, this--two sets of citizens--will definitely
hurt the country. | would say even in the municipal schools, we shouid
involve private people and improve the quality of municipal schools and
bring these schools on a par with public schools and give our children
good scholarships, so that they have an option to go whichever schools
they want to go. It should be like that, so that the children do not have a
complex. Today, children are suffering. Some children go to Doon and
DPS. And other children go to municipal schools. When they play together,
one set of children speak English and wear good clothes, and other set of
children are poor and live in miserable conditions. With that complex, they
grow, Sir. This is not good for us. Children should.grow up as-children.
Some-sort of equality should be there while growing up. This is very, very
important. But, Sir, my friend, Mr. Jothi, will never understand it.
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SHRIN. JOTHI: Sir, | am interested in knowing in which school she has
studied, municipal or convent. '

MS. MABEL REBELLO: | went to a convent school, Mr. Jothi.
SHRI N. JOTHI: You are a Congress person, naturally ... (Interruptions)...

MS. MABEL REBELLO: Yes, that is why | am’ trying to tell you
...{Interruptions)... Let me also tell you that children of drivers and
...(Interruptions)...

SHRIMATI S.G.ﬂ INDIRA: What is the necessity of talking
...(Interruptions)... What is the necessity of calling upen their leader
...(Interruptions)...

MS. MABEL REBELLO: Sir, | have not yieided. ...{Interruptions)... Sir,
I have not yielded. ...(Interruptions)... Sir, Mr. Jothi's leader went to a convent
school. ...(Interruptions)...

SHRIMATI S.G. INDIRA: Sir, what is the necessity of talking about
_..(Interruptions)... What is wrong? ... (Interruptions)...

MS. MABEL REBELLO: Nothing is wrong. That is why | am saying that _
everybody should go to a good school. We should not have two sets of
citizens. That is what | am trylng to propagate, Mr. Jothi.

Sir, there is a large area of Central India where as many as 7 crore
tribai people live. They are the ones who are really pcor and miserable.
They have lost their forest; they do not have land to cultivate. Ninety per
cer.t of them are living on agriculture. Their {and is degraded and non-
irrigated. Most of them have one acre or two acres of land and it is all
rainfed cuitivation. They are half-clad and malnourished even today. They
live in such inaccessible areas that they do not even have basic facilities
like safe drinking water, village roads, electricity, schools, primary heaith
centres, PDS, kerosene, etc. They just do not get them. So much of
exploitation is there. Whatever is due to them is taken away from them.
Their children are often deprived of mid-day meal and even Anganwadi
food supplement because they live in inaccessible areas. Very often they
are exploited by the traders. You know, the minute their minor forest
produce comes, the traders grab it at throwaway prices or at times they
have to pay the loans that they have taken ages ago and they remain
throughout their lives as bonded iabour. This is the state of affairs. .
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~Similarly, institutional finance just does not reach them. The minute
they collect minor forest product, the traders just come and take it out.
They cannot keep the minor forest product even for a month. And if they
keep it, the traders get the prices depressed. They depressed it so much
that they are bound to go for distress sale. All this is happening. Why is it
happening? Because they do not have institutional finance. |-had raised
this issue some time ago when the hon. Finance Minister was here. You
know, in the whole country, seven crore tribal people live in Madhya
Pradesh, Chhattisgarh, Orissa, Jharkhand, and on the borders of Gujarat
and Rajasthan, they just do not get institutional finance. They just do not
get institutional finance. | think even two per cent of them do not get it. It
is very sad to see their state of affairs, the houses in which they live and
how they work. And what is happening these days, most of them come
here to metropolitan cities as domestic servants and most of them are
girls. Recently, one of the Ministers held a meeting here with all the
domestic servants who hailed from Jharkhand. Eighteen thousand of
them came for that meeting. Eighteen thousand of them attended that
meeting, may be a month ago,"on a Sunday.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): From oniy one State!

~MS. MABEL REBELLO: They cried and told him their plight. Most of
them do not get salary; most of them are exploited; first al all, they get a
pittance and they are exploited physically; they are exploited sexually;
they are exploited in every way; they are even killed and nothing happens.
There is Tribal Atrocities Act and all sorts of Acts are there to protect
them, but if they go to police station, nobody lodges an FIR.

Sir, | talked about Chhattisgarh. In Chhattisgarh, there were lot of
institutions, voluntary organisations, which are doing very good work, not
only today, but from pre-Independence days. Because of the activities of
these-voluntary people, tribals have become IAS, IPS and all that. But
today, the Government of the day of Chhattisgarh for the last 14 months,
they are selectively harassing those organisations. That means, they are
not interested in helping the poor people. They are not interested to
alleviate the sufferings of the poor. They want the poor to remain poor.
That is what they are committed to. That is a sad thing. They want these
people to remain poor and miserable. That is the problem of the Opposition
here. Mr. Jothi has no clue, what is happening. (Interruptions) Sir, | am
not yielding. (/nterruptions)
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st =it e |0 ([S0d) : WISl A9e] 9K A w1 fE . (FAEA)...
anfearfadl & fau s fea . (S9a9™).... 9=T9 9T 39T TR 3 FTH fFm
. (qEY)...

ot Faa REel: T8 0 ser & ... (SH@uM) .. O] YA | L (SEANE)D.
Sir, this fellow does not know at all. (Interruptions) Sir, | am not yielding.
...{Interruptions)...

- o R e W AnEe ¥ o R L (smay).

st ST I OTY HEE FA . (WAMH) ... T HY . (HEHH)... FH [BA
2 ..(HaYR)... 3 Ted 9 W ... (FIYF)... R 7o /a1 T ¥ ...(qGHH)...

Igqyreasy (W, X, wfwq) : o, o (smgum) . f e sfae . (sgaam).
. Iy =g e L (|yH )., '

st TEAREw qifer: e Td W@ w® ¥ . (=Eu).. &R A 9§y
gem v fem .. (Haum)... Toaeard) e 9 € L (FauH)... d P FR
®wE . (=agA)..

Iyguread (W, W9 HwiE): b i L (==ae)..
oft St oel Se: 3F Ui . (au)...

st TErEe Wity sat St @ e wifa 4 92 E L (Haye)... 31 TaeE S T
H s el L (SR[aE)..

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): You can reply later.
I will g:ve you a chance. (Inferruptions) That is enough. (Interruptions)
. oifop Sfgw,.. (HaurT ). Seasss Soinue

MS. MABEL REBELLO: 3, i 2t ot yisikhing {inigrruzoons) i mean,
just shouting and shouting has got no meanng. {INRirGplcns] | naws not
yielded. (Interruptions;
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st SEdl e 90 ITHT qAY L (HEHE)... @R A ¥ fea §
..(SHAYA)... @Y ... (FEIA)...

THE VICE-CHAIRMAN (PROF. ,P.J. KURIEN): That is enough.
(Interruptions) She is not yielding. Sit down. (interruptions) Now, please
continue. (Interruptions)

MS. MABEL REBELLO: Sir, what is this? (lnterruptioné)

ot ST WehTHl STUATE (U Aot &3 faeel ) : 3701 S w1 @ fog ami
1 8 Fa1 B, Werwiont ware Sh-Q g Fde FC .. (qaum)...

sﬂrhvmm(ﬁm):msﬂmmméﬁmmsﬁ%@ﬁm

- . 3T WA (0 : THT A H 2 Fk G TR L (FAI).L A
9 H WA IW T ... (FTEYA)... TR A Fgd fH@ T L (FEEA)...

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): That is enough. You
please continue. Please come to your point. (Interruptions)

MS. MABEL REBELLO: Sir, they are the exploiters and hoarders and
they are the ones responsible to keep a section of our people poor and
miserable. | say this with responsibility. And this fellow has the courage to
oppose me! Sir, they are responsible for lot of people living subhuman life.
(Interruptions) Sir, | am not yielding. .

SHRI! RAVI SHANKAR PRASAD: Sir, | have a pdint of order.

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): No, no. On point of
order, you have to yield. (Interruptions) What is your point of order?

SHRI RAVI SHANKAR PRASAD: Sir, sitting in this House, is it fair and
just to condemn a State Government? | am asking a question. There are
certain rules and reguiations. If it is about law and order, if it is about
minorities' rights, | can understand. But, in the Motion of Thanks on
President's Address, to condemn any State Government, is it fair and
just? | am leaving to your kind judgement. My friend is also a senior Member
now. She must know the rules of the game. And have a little temper in
- your voice and a little sobriety in your criticism. That is all | have to say.

MS. MABEL REBELLO: My brother, Shri Ravi Shankar Prasadiji, you
first tell your.colleagues not to provoke me. It is they who provoked
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me...{Interruptions)... it is my time to speak...(Interruptions)... You tell
them not to provoke me.. .(Interruptions)... Sir, | am not
yielding...(Interruptions)...

it TArgu Ui 3@ 9cF H OFR #1¢ Yl WAl wuie ghaE, | 9%
i § . ().

Iraweas (W, NN HREA): s@-54, Afaw . (sgaum)... i S, dfeg
.. (TEYA)....

-SHRIMATI BRINDA KARAT: Sir, today is the International Women's
Day. Why are they not allowing her to speak?

- THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Today is the International
Women's Day. Don't disturb the woman MP while she is speaking.

MS. MABEL REBELLO: My brother, Ravi Shankar, thank
you...{Interruptions)... : '

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Please continue.

MS. MABEL REBELLO: So, Sir, my request is, these 7 crore people
who live in Central India, who are deprived of the basic amenities, who
are poorest of the poor, being poor for the last so many years, and who
are still poor, we need to assist them. Most of them live a sub-human life.
We need to take special-care of them.

[MR. DEPUTY CHAIRMAN in theVChair]

Here, | would like to suggest one thing. There has been a special
componer:t scheme for the tribals for the last so many years, but it has
not yielded the desired results. | would say that all of us have to do some
sort of introspection and we need to apply our mind and bring about
some innovative schemes to alleviate the sufferings of these tribals so
that they can also live a meaningful and quality life. Sir, | am not going to
speak much...(Interruptions)...

MR. DEPUTY CHAIRMAN: You have to conclude now.

MS. MABEL REBELLO: I-am concluding, Sir. | would like to conclude
my speech by congratulating the UPA Government for some very bold
policy initiatives. For instance, they have passed the NREGA, which is
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benefiting the poorest of the poor, and our Government is committed for
the poorest of the poor to bring them above poverty line. But, Sir, we have
got to apply our mind. A lot of money is available; a lot of projects are
available, but the implementation is very, very poor...(Interruptions)...

MR DEPUTY CHAIRMAN: We have to conclude the debate by 4 o'clock.
The reply is at 4 o'clock. Please conc!ude

MS. MABEL REBELLO: | would request the Government to implement
‘these schemes very effectively so that the benefit of these schemes goes
to the poor. Thank you.

ot Iegurefa: TsEIfa waEe S, 3 Sifag | saw 5 e § wwie F R,
Fifer A} 3-4 & ARt ¥ 1 FQ ST U FT I QWA T E

it werfife yae (fagr): I €, F 5 e § woma st g
oft STg= |AA AVL: Y 2R FHgA FQ F 35 fyae arch & (Haur) ..
S ITNIYRT: 3 98 WHIE ¥ (SqauE)

SHRI SHARAD ANANTFAQ JOSHI: All these parties have exhausted
their time, including the Congress Party.

MR. DEPUTY CHAIRMAN: Mr. Joshi, the figures are with me, not with
you. ‘

off Teritfa waTe : Sgayrfa s, g8 =T o f eirre g8 9 1 faom, afea
H sTuw! y=raTe 31 € fF S9s g2 |em w1 J@e foem ava € 9 e | i
18 @ I T - Graa & 5 09 98 9 e § we e €, wy
I3M-3I3M, WA BNY 95 141 8, AR wofi 70 T & 787 o711 €, g 78 wd HH
- IMTM? Al AU HS 1 T R, 3 forw F S gerane @ € Al areft 2w
TR AT, 9% faud yvae s d i wyas = guefA d @e gen g1 &
S g 1 w8 STt Usgafa w Afuwiew B, w1 T T Aifare JEe € i
SR H S F et €, 39 39 R § ' Y w1 w6, 7% g9 6o
218 79 o ard fewfor A = s & faw < fewford | wrem, & foome
H ST 3R IES TR T H H o A W@ g | 4 I weH 12 3
14, Fodi fosn = an & fa@n B

Iqgrafa =, gm0 guf € for a9 00 19w 921 gu, el W literacy FH1 €, ¥
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@ oy H U1 U, 8t W Wl 1 3ed 9gd @04 §, 79 & U F 411 g, el W
e foren srfvram & e, S wd fagn @ =8 o, 70 1@ v Y gw mw
FRafFm R iR T si-sdama fF sH mrgddad
W, | A FEd T aea, 99 39 Wl literacy €, & gHa o ot i
- e 1 421 9 9, o =i dEd T 100 R literacy ¥ 1 SuRwafa o, s ww @
T g1 #1 development Fit =& go7, 78 43 wre ¥ 7 s ¥ 1 emy F, St
1, afterrg & ofR ora # =1 literacy 1 3w wg ¢ AR TR literacy it
TS ® T, i A H wod T At T e g & R vew waf € e
9, 3u% a1g fRT eTeng g1 A i gon? Iqweta S, TaesT waes 9% gan fw
|l A 3 o v T e | 9 A W g e i B i 912 € T S T
frm-feam =9 g, 31 R w1 v 78 fean )

Iegyrafa s, T @ o= ard o ¥ | U e wRWl e @ I H ong § 3R
- T 14 ® o B, SN Sfew o }, wm @ T H, S @ e d v
# uw wga 9 foemaest gu E oS Sme & e it R E - I w0 1 3R w e
& wiw ad 9% TR..(Haym).. 9@ disturbance @ St 1 g w1 # @
disturbance ? mar &, 7€ feaaa ¥ 964 79 A %@ ... (HaH). F 1@ 76§
arer =g, # AT ot = §) 0 o9 A 98 el fh o v Y91 dan ¥ el
qig o d% =l &1 fagn A% Q@ T oft, D o s I T M) I T
e o oi ag aftard oft 8, a2 et @ ¥ Swmymefa S, e #3 sraam | v
WA fFdAa: a2 i am i T Iad St T dad S o=
el SN ? warl Hfralfed wha F e @ S 9w €, 98 i | 9w i T
g W@, afew guis $1R F & e G ofit 3R w1 fr @) 9 O e s s
@ IR w1 5 1 v f R R AR e R 3= 99 gy 5 e S e
W Sed, @ 3w Al ) A W ARt faem | g7 oot % i ad @ T @ fag
T w T R, Q fegwm @ w=al @ fag o §) Q fegwd @ w=
e, @ ff7 ad F iR @ e I 1 & fee e d S, fratedt wne o i,
qL e § Se | Iumgfa St g9 W € fF e @ 9l W grandson §, @8
9 94 12 | ST 92 e | Ugdt € | 9 Syl Sl & ung we o) S Wt
auré 911 39 Y F Gell F @t W congratulate FT@ €139 A ¥ same to
you. SE BRI WgHI Al same to you. MW TF same to you U H wrawgl
R 371 T, T e fomegon Y fret w2 W # W fF IR WA T e R W
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G €A1 § 1 SH & Hi-919 S TR 9L @ F 4 8, THAY I 5 q6 B AgH 7 6ol
same to you. 9% # 9g e 9w f = figear & U feaf €2 adiey, s d
e -fRren sfvam @ & 1 5T, o A fire-3 die yE o faan, At it fagr 4
THH T A ST-TAAT R, P oW ¢, I P IR H H¥ 18 waeen w9 @ ¥
I THA! FHt TG I T §, I€ I FTHIE A1 AL R, T awa 1 d2M & fag

Taa-Et T #1459 B 1Y 6 afew IR S Asd § 1 ey, #f ot won
<edl § fe 37 wREl &1 | Em, Se 8 @ B2 (A,

it SqquTyf: o 9gd 3T=81 diel W@ &, 3= Siem e

situsrifa g o9 3 wd-fasn sfvam & g s, Tu A sfae, 39
% fau Yar agd 7 €, AfFT I wea e 9 €, A el w1 W S s en g
a1mg &1 <1 fre-2 e B, 59 9 1 5 ol 3@ ® T o fae-2 e sl +)
fryeran €1 € 81 =2 T@ &l 9 = € il awi ¥ Wt ve % fag e
T | @i At % Fore e A ¥, R F e @ ¥ SRR a5 S g W
g FE 1 YT W IR T T AL, o A= g @ I R

Igawafa Sit, ¥ 39 Y=aE 1 99 F3E §, TR GER S 31 a6l 9 ot e
AT ET | 3R 3N G T S 2w w1 < g -fnen srfvm, fre-E e R, ek
' 31T9 < S R TR 9 $ree &, ST W of faer e v weew, A e A g
sft srE1 | o 31e A $few 14 ° TS 1t sy & IR | for@n €, afewa gsi
-9 FTAa § v 1§ wefaem 3 fou ol syv o & ik ggi sRr-se wea
N TsRF AT ¥ S H ot T TuT veihvE 3 fou o ¥ | 3 F O ot gt
I 9 H F1E I T I S, zafere F v @ fags w0 gwa g w1 oot
# wigi T foen 61 1w €, <181 per capita income 4 §, S8l W foreign
investment =% €, &l T infrastructure 7 §, 31 & IR F 79 @0 $) T
fearam FT wifew | RS 319 3 wd-faen s ge fen s e de e
fo &, st o wF i 2w F gE € wifen s < e g e, ol i
F-F4 7 &, 37 O F ot e Sl =1 faEm s =@few

= wi=gl @ W A9 g e w1 A fedl, g g se ) v=Ee |

.SHRI PYARIMOHAN MOHAPATRA (Orissa): Mr. Deputy Chairman,
Sir, | rise to oppose the Mation and | have many grounds to do so. First,
there is no mention in the Address of reservation for women, either in
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legislatures or in jobs. | am surprised there is a demand for 30 per cent
reservation for women; whereas, 50 per cent of our popuiation are women.
I wish and | demand that political parties should give 50 per cent of the
tickets to women. As late Biju Patnaik had reserved 30 per cent jobs for
women in Orissa. which is continuing till doay, we should have reservation
for women in the Central Government as well as State Governments.
| oppose the Motion because there is no mention of what the Government
proposes to do to combat inflation. There is no mention of any specific
steps to contain inflation. | see seme callousness in Govt. saying that
supply always takes some time to catch up with demand. Then what is
your intervention? Why should there be a Government? | oppose it because
there is no mention of how the Government proposes to tackie serious

environmental issues which wilt arise from the uitra mega power projects.

As all the power producing States are suffering, at present, from serious
poliution, with these ultra mega projects, the situation will become worse.
This Address contains nothing about it. There is no mention of how
agricultural land will be provided for food security; how they will protect the
agricultural land from industries which guzzle too much of land and provide
very little employment. Wilt the Government please consider having some
measuring road to measure and identify indusiries and give those industries
priority which are employment irtensive? i oppose it because there is no
mention of revisjon of royalty on minerals nor its basis and thus depriving
mineral-rich States from coming out of debt trap and ensuring develpment
of their poverty stricken people. At the same time, this Government is
trying tc make money at the cost of the states by imposing export duty on
minerals. On iron ore, States get royaity of Rs. 13/- to Rs. 25/-. This
Government is trying to impose Rs. 300 per_tonng of export duty on iron
ore. It is a shameful thing. There is no mention of any special steps for
differently abled persons. There is no mention of Paradip of Orissa as-a

regional campus of the proposed Maritime University, since a Maritime.

Academy has been running there for the last 15 years. My colleagues
from both sides have placed a lot of wisdom on the President's Address
and ! do not want to repeat any of those arguments. | will confine myself
to only serious contradictions which | find in the Address between intentions
which are expressed there and the pragramme of action. In para 3, you
difine growth as "a means by which we hope to generate more employment,
disribute incomes more egitably, across social groups and regions and
liberate the poorest of the poor from the scourge of poverty, ignorance and
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disease”. in para 5, you talk of your commitment to inclusive growth and in
para 6, you not only talk of faster, inclusive and equitable growth but also
of creating productive employment opportunities across the country in all
sectors of the economy. Now these are certainly very laudable objectives.
Let us see what your Programme of Action is to meet your commitments,
particularly to the poorest of the poor, poor regions and the poor social
groups like the SCs and STs. Currently, according to the National Sample
Survey Organisation, as per the 61st round figures, the highest number of
poorest or poor people in rural areas in India is in Orissa, where 57 per
cent are earning below Rs. 12 per day and 31 per cent are earning below
Rs. 9 per day. Chhattisgarh comes as a close second with 85 percent,
and 24 per cent respectively. Besides this, Orissa has a large population
of poor social groups; that it, 38 per cent of them belong to the SCs and
STs. As a region, it is highly underdeveloped in terms of infrastructure,
thanks to the persistent negligence by the Cenre over the last six decades.
So, as per your commitment in the Address, one would expect Orissa,
being the poorest of the poor States, to receive special attention in

- infrastructure, education, health, allocations for the disadvantaged social

groups and a special allocation being a very backward region. What have
you done?

You' have made a drastic cut in ailocation for Railways to thus
jeopardishing a very large industrial investment programe amounting from
Rs. 41 lakh crores in the private sector in the State. There is also no
special allocation for National Highways within the State. A little less than
Rs. 100 crores out of more than Rs. 9,000 crores has been made for
airport upgradation. Now that is your infrastructure plan for the poorest
of the States. And what about education? In para 14, you talk of building
new Institutions of Excellence. And for the poorest State of Orissa, having
a very large percentage of SCs and STs, you have not only denied any
lIT, (IT and 1IMs, but you have also managed to take out the National
Institute of Science to the neighbouring State of West Bengal, as a reward
to your alliance partner. Your talk of new Centrai Universities is 4 sham
because for the poorest State of Orissa, you have not only not put up a
single Central University in the last sixty years, but you are also trying to
deny setting up of a Tribal University, for nearly 1 crore tribal population,
which was visualised by late Biju Patnaik in the early 90s.Unfortunately,
the Minister of Human Resources Development has denied in a written
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rebly that there was any proposal for a Tribal University mooted by the
Education Consultants of India, a constituent of his Ministry, though | have
myself seen the three volumes of that Report. That is the state of affairs
regafding infrastructure and education.

Now, Orissa being the poorest State, you should have declared at least
28 out of 30 districts for the Backward Region Grant Fund, applying the
same principle as adopted in the case of Bihar. But you have done it only
for 19. Not only that you did not do so, but you have added insult to injury
by adding 8 KBK districts in the list orily with a view to reduce the special
allocation which was being given for KBK districts. How much the poorest
of the poor in the KBK districts feel insulted by all these deceptive
. statements your Government has put into the mouth of your Ministers
including even the hon. Prime Minister. You did not spare the hon. Prime
Minister even, so much for your commitment to the poorest of the poor,
poor regions and the poor social groups! As per the Special Package for
- the districts worst affected by farmers' suicides, which you have stated in
para 17, it appears to me that the only way the poorest States like Orissa,
Chhattisgarh, Bihar, Jharkhand, Madhya Pradesh, etc. can attract special
allocation’is by inducing our poor farmers to commit mass suicides.
Perhaps, that will attract your attention. Special packages, special
allocations will come; otherwise, no. As for education and heaith, you are
unable to double the three per cent of GDP on education due, perhaps, to
scargity of resources. When you can offer huge tax and duty concessions
“to industrial houses of the country and from abroad in the SEZs, why do
you shy away from giving anything to the poor? And you keep on trying
again and again to withdraw subsidies for the poor. If you are not going
to make the poorest of the poor the focus of all your programmes, kindly
do one thing. Allow entire areas of poor States like Orissa, Chhattisgarh,
Jharkhand, etc. to be deciared as SEZs so that the poor who are migrating .
now do not migrate. Their organs can traded; they are being killed and so
their skeletons can sent abroad. You want tc earn foreign exchange! You
can earn plenty foreign exchange and the poor can at least get a
reasonable price for their body parts. And you can continue gloating
over a below one per cent increase in the aliocation for education; you
can keep on gloating over creating a National Rainfed Area Authority
without examining why ICRISAT failed to deliver; you can gloat over your
historic Bill to provide rights of land to STs while you allowed the same
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facility to the exploiter non-tribals, who have taken away their tands in
valleys and foothills and have then chased them into the jungles and hill- -
~ slopes to exploits them further. | am very sorry that is what we have done
and you have made us a party to it. You can gloat over unleashing a
second Green Revolution without arly indication of how to achieve it. You
can gloat over having created a law for micro, small medium industries
while, at the same time, taking away another large list of items from the .
reserved list. | am sorry to say that the poor have no pride of place in
your scheme of things. You have not cared to talk about the poor village
" artisans, toy-makers, craftsmen and the like. You would like large houses
to spread out to retail trade in rural towns and villages to take away jobs of
small shopkeepers and seriously affect the prospects of marketing of .
lakhs of Self-Help Groups which have been created. Surprisingly, your
,Allies in West Bengal have signed a MoU with Reliance for retail trade.
You want to open the retail sector to FDI. Please state your true intentions
in the Address and not shed crocodile tears for the poor. Then, we will
understand. You have already wasted three years in only talking about
employment. And now you talk of productive empioyment across regions,
across sectors. What is employment? You have given no hope for the
educated unemployed. You have given no hope for the rural people.
...{Interruptions)...

SHRI V. NARAYANASAMY: What is happening in Orissa?
...{Interruptions)... -

MR. DEPUTY CHAIRMAN Mr. Narayanasarny, please. There is no
time (Interruptions) Please. We have to complete before 4 o'clock. Please
conclude. ...(Interruptions)... Mr. Narayanasamy. (Interruptions) You please
conclude. ...(Interruptions)...

sﬁmwurﬁn AR S, mmmﬁfqﬁ%n
it squTafa: 3y dfau ... (s¥aur).. Please conclude.

SHRI PYARIMOHAN MOHAPATRA: Sir, | have said that Orissa today
is the poorest State, with 57 per cent of its people earning less than
Rs. 12 per day. And what are we doing? Through this great National Rural
Employment Guarantee Scheme, ensuring 100 days' wage employment,
all that you are ensuring is an earning of below twelve rupees per day., ~
Please calculate. You are trying to bring all the people in the rest of India
down to the level of Orissa.
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MR. DEPUTY CHAIRMAN: Please conclude. | have already informed
the House.

SHRIPYARIMOHAN MOHAPATRA: | am concluding with one sentence, -
Sir. ‘

In your quest for vote-bank politics, growth will be for the rich, for the
affluent among the disadvantaged and for more affluent regions. With
your *one wonders how the poor in this country can ever hope to lead a
decent life.

SHRI SYED AZEEZ PASHA (Andhra Pradesh): Mr. Deputy Chairman,
Sir, | rise to express my views on the Motion of Thanks moved by
Dr. Karan Singhji. Sir, while delivering his speech before the joint sitting of
the Members of both the Houses of parliament, the hon. President has
highlighted several major achievements of this Government. The major
achievements are: the Right to Information Act, the Nationa! Rural
Employment Guarantee Scheme, the Scheduled Tribes (Recognition of
Forest Rights) Act and then the Central Educational Institutions (Reservation
in Admissions) Act which provides for reservation of seats for Other
Backward Classes in higher educational institutions. Certainly, these are
very laudable. But, unfortunately, there are several failures on the part of
the Government. Many of the promises which they have made in the
National Common Minimum Programme have not been fulfilled. For
example, they have not brought forward the Bill to reserve 1/3rd seats for
women in legislatures. They have also not brought forward the Bill to
provide for national security to the unorganized labour. | don't know whether
the draft Bilt is ready or not. So, there are the things which they have not
fulfiled. The Budget has also not come up to our expectations. The
abnormal price-rise has create 1 a ot of havoc because the hard-earned
income of the common man is eroded due to this price-rise. You know
that for the past 18 months, there has been 45 per cent rise-in prices
‘which is really unbearable. Even though the Government has allocated
some funds for agricultural growth; t don't know wheter we are going to
achieve the target of four per cent growth in agriculture. While we are
talking about agricultural growth, we are not addressing the problems of
peasants’ distress and farmers’ suicide. The Government is supposed to
solve these problems by taking effective steps. For water bodies, we are
taking loan from the World Bank. But, We are quite sure that they are

* Expenged as ordered by the Chair.
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going to put certain conditionalities like privatization of water resources
and supplies. We should be careful about it.

Ncw same is the case with education, which has become bad to worse.
Now, we are seeing that privatization and commercialization of education
is at its peak. Sir, a country cannot advarice if the enrolment does not
touch 20 per cent. At present, we are seeing that in the age group of 17-
23, only seven per cent enrolment is there in higher education, whu.h is
not a good sign.

Now, coming to the Sacher Committee's Report, | would like to say that
this Report is really an eye-opener which says about the wretched
conditions of the Muslim community. Now, the Government is talking about
affirmative action. But, unfortunately, this affirmative action is not getting
concretized in the shape of giving constitutional guarantee under article
16(4). So, we have to do something in this regard; otherwise, it wili also
meet the same fate which the Gopal Singh Committee met.

Sir, now coming to the problems of my State, | would like to say that
there are several irrigation projects in my State which are pending with the
Central Government. Sir, due to regional imbalances, the feeling of
separation has creeped into our State. Soq, | insist upon the UPA

Sovernment to taken some major irrigation projects as national projects.

‘hen, there are two-three other problems. Now, we are importing fertilisers

som abroad. In my State, the Ramagundam Fertiliser Plant has been
closed due to some problems about the pricing policy. So, we feel that
there is an immediate need that the Government should correct this pricing
policy and reopen the Ramagundam Fertiliser Piant. Now, we have seen
that recently a cement plant at Adilabad is also closed. Now, the prices of
cement have been really steeping very high and the State Governmentis
reéady to subsidise certain things. But we need at least Rs. 40-50 crores
for the working capital. The Government should come forward to provide
for this working capital for the Adilabad Cement Plant.

Then, in the Railway Budget, we are very sorry to say that Andhra
Pradesh has got a very bad deal and all the Members of Parliament
represented this matter to the hon. Prime Minister and we requested him
to at least glvg a commitment for the establishment of a coach factory in
Khazipet, whith is a long-standing demand.
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These are some of the issues which | thought bf bring to the notice of
the House, and before concluding, 3¢ Ward e Sit 3 & 3wt 1 faefae
BIET 1, 3TR YT FoIor B M H i ) I et o1+t ST & € )

" SO H TR 9 WEAd %1 a90S,
A TESd o UEH q HiHl &1 HAE |
" rgeTeTd g€ Wal 3 T &1 |+,

3R TePH H SR T T T i’

3R 7% TSI B A 9 9 AR |

7z Ot i &, TR ¥ g %o 9wE A oman giw

SHRIR. SHUNMUGASUNDARAM (Tamil Nadu): Thank you very much
Mr Deputy Chairman, Sir, for allowing me to speak. | welcome the Address
of the President of India for one good reason. In the Address, the President
has declared that this Government attached greater importance to the
social justice. Sir, there are also other factors— like the President declared
that this Government attached greater importance to higher education in
the country, Sir, an assurance is also given—that public finance would
be managed with prudence and that the Government had identified factors
which were leading to inflation and price rise and the Government's vaw
to insulate people from being affected by inflation irrespective of the fact
. there is fluctuation in the oil prices globally.

Sir, itis also heartening to learn that an independent Ministry for Women
and Child Development has been created. But, Sir, we are disappointed
that reservation for women in the legisiation is not dec¢lared in this Address
of the President. Sir, we, the DMK Party demand that the 33 per cent
reservation for women should be made and in that regard, we also
conducted a massive rally of the Women Wing of the Party in all the
district headquarters of Tamil Nadu. It was a largely attend rally, all over
Tamil Nadu, by the women on the 10th February, 2007. All the<s were
conducted by the Party with the legitimate expectation that this
announcement would be made at least in this Session of Parliament.

SHRIMATI $.G. INDIRA: Why do not you insist that in the Cabinet?
({Interuptions)....

MR. DEPUTY CHAIRMAN: Please sit down. You have to appreciate it,

*

-

291



RAJYA SABHA [8 March, 2007]

actually. ...(interruptions)...

SHRIMATI S.G. INDIRA: i am not opposing it; in fact, | am supportlng |t
(Interruptlons)

SHRI V. NARAYANASAMY: For the first time, theAiADMKls supportmg'
the DMK. (Interruptions)

SHRI N. JOTHI: We are pioneers in this. (Interruptions)
" MR. DEPUTY CHAIRMAN: Please continue, Mr. Shunmugasundaram.

SHRI R. SHUNMUGASUNDARAM: Sir, in Tamil Nadu, there are a lot
of investments taking place and there is a tremendous growth in the IT
industry. But, Sir, the growth in other sectors is not keeping pace. The IT
in Tamil Nadu has recorded a tremendous growth. Sir, in other sectors of
education there is not much growth, particularly in science, the basic
science subjects. There are no takers for science subjects in colleges
and educational institutions. Sir, the Government has announced setting
up of the Indian Institute of Science for Education and Research in three
places, namely, Kolkata, Chandigrah, and one other place. | demand
and ! request that one such Institute, the Indian Institute for Education
and Research, should be established at Chennai because the basic
science is very important. When this Government has assured that highest
importance will be given to education, this one aspect has to be looked
into. Sir, the President's Address also declared the implementation of the
Rajendra Sachar Committee Report. On behalf of the DMK, we welcome
this Report because we always support the minorities and, Sir, minorities
support us in all our elections. In the last Lok Sabha elections, we were
able to win ail the 40 seats in Tamil Nadu and Pondicherry. In the subsequent
elections to the local bodies... (interruptions)...

SHRIMATI S.G. INDIRA: With the help of so many .
alliances!...(Interruptions)...

SHRI N. JOTHI: The High Court has set aside it ... (/nterruptions). ..

SHRI R. SHUNMUGASUNDARAM: Our success is 85 per cent in the
local body elections ...(Interruptions)... We recorded 85 percent success
irrespective of somebody approach in the court. ...(Interruptions)... The
 minorities are always supporting us. ... (Interruptions)... Thatis our tradition
and that is our culture in Tamil Nadu. Sir, there is no religious disparity
‘against any religious group ...(Interruptions)...
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4.00pP.mMm. ,
SHRIMATI S.G. INDIRA: It is only a minority vote bank. ... (Interruptions)...

SHRI R. SHUNMUGASUNDARAM: All religious groups always live in
peace and harmony in Tamil Nadu irrespective of the religious faith they
profess. They visit other religious places like Nagore. Nagore is frequented
by persons belonging to other religious faith. The same thing happens in -
religious places like Vellangani and Avadi. These are places of pilgrimage
even for those persons who profess other religions. Sir, pommunal harmony
is prevalent. That is why, Sir, we welcome the implementation of the Sachar
Committee Report. | have been always telling that had the Babri Masjid
been in Tamil Nadu it would not have been demolished. That is the attitude
of the Tamils. Sir, we always live in peace. Sir, there is one mention while’
referring to the foreign policy to Sri Lankan probiem. ...(Interruptions)...
That is a very important problem. It has to be resolved... (Interruptions)...
And unless it is resoived there would not be...(Interruptions)...

MR. DEPUTY CHAIRMAN: Please sit down. ...(Interruptions)...

SHRIR. SHUNMUGASUNDARAM: Sir, Sri Lankan problem has to be
resolved through a negotiated settlement.

Sir, with these words, | welcome the President's Address. Thank you.
it SwmvTaf: el e srer | o S~ firre | srer

<t Meng sraew (I9] R Fyi) ; fedt SaulT urge, § amas AvER §
b TTa-T-ISEe & w29 T A9 P sire 1w e § siv foma aele
MEaw e F fig 3 75 tw H of, R qi A e B v mm g g
TAE-T-oT, USHESE WIgd &1 S TSH ¥, 37R 6! aiwhl § @1 91, df 3u&
3T g, Taar, geneht, seaurdt Waere %1 s faar T § ik 9w @n
forart, gl S el %7 1 Isftde ©da & Tt 30 4 3R A §, to affect
our common quest for normalisation of relations between India and
Pakistan.

SmE, e e § & aregs W g, o famd s fofadd 1 R @ 8 .
7 mvg , AT 9@R 1 oI GEE IR W) o Hege w3 v fafn o
TTea F1, Fgi Taaer dverd @ sy 3i $HR #T E I8 # F fFu aw @
Fearaa 4§ s wPn s 2@ 79, afes 77 7 fran e s wifsam @ T s
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TN T e, S ea-9-9E IF 9, 6 ot S aTat o § wed v
T | IFHT TN 97 g3 T ifrr & 6 oi® &l ot ead W 31 v ek
St hE TS 1 SHF WL el ok AR 96l T, Tl < T IR A1, T e eH
a1 Y, TR & WTdarefET Iwi oy, Igl % e a8 Y, 5%l B 3 Wi I
U Faarfe P& got, 31 S 1 IR Ara=itd &1 | E T a1 378d a1 <1 g8,
9% 9% 5% I - HTR &) 9 7 F fa o e 9, nfEwr-fegam #1
F{9 @ feg) _

[ﬁ?uwmﬁtﬁamm

sz Tfreey W1ee A vee 1 ToswUEne A 1 swiaare o 1 3w & deaon
Tiferan et St 61 o e o1 e € 1 A g ot 9 it s R @ sw e
FHfaTe fra 1 o U2 el ok Wi @ o fegem o, fege @ wm
yfsrEaH T | T e A Yo U § W @l Rt o1ed fenie off fE g arel 1
FY GeT 9T 6 T & o oft deaen difrn widl gg awl w@l ik 3= =
a1 ), S iRt 9 e 9, 31 fdta foran 1 3 v € fe aard wer )
wifd SR 37T FY TF S qIooe §; T8 ok < forg Fgra 564 v ) el e +1
e, frdl fgraa #1 atas! U o99d 9% ®eTel 98 a9 gahdl, o 98 o1
Yohdl, 919 O 39 qo | wifa 9, o104 A, 9 7 D1 AfEA o= qa-v-v
e 1§ - SN WifH 1 awig @ 3l g warie fg ued %) F4ed 8 39 g9
TN Sgd H9 31 W@ T IR ore 1 1 o v a3 ¥ ) AfH fet gow & feg
TARIE F L T Al ¥ 1 TR gow H Yt g © § 1 e fegea w5
60 e Toard! feierft <@ < g e JEafers s @ e 8, gierer 4 e
¥ 9% Yo gEafa Wegal &1 Gow ¢, agaiel ol ok ¢ e feg, qqenm,
e 3ilt 301 @ € SR 1 S Tl €, 9 TS 9% hrEd W ¥ 1 A e e
areRd ot WS T T ), TR @S ) FEER FH W e g €1 g9
S off TR Oow & i fFE-fem & daea ¥ e wW €, fagaem =)
FEARS far S € afea fR ot # wasar § f w0 qos & fau Ter aga dm
? iR oPR wER @ @ S WEtET €, a8 YEiEA & g% ¢ ol e+ S
weifeai ¥, Goteh H1 gHaTdl iR GEi F1 Teued & faw T i veeE # g
%1 e @ go &1 9 @9 21 139 W S qavers T €, F gueen
g o <q 99q 9% & aah! 8T §f 9ahdl off | 9SS uee & UgW W 9gd 9R
| A Rl A e &1 TR R R 1 ¥ wweran € fF 9% wifae-v-ade
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%, Frfae-u-garey 1 & 389 wag fég it ) TSRS

A Gl 9L, ¥ HIE F q@H,
IFETE & IR0 Y S T TEId |
= fq T TR @ T o,
T % WY 3R off TeEA
= sew $ Wa T4 ghed w1 awdE %1 " w6 ) ghean

THE PRIME MINISTER (DR. MANMOHAN SINGH): Mr. Chairman,
Sir, | join all the hon. Members of this House in expressing our deep
sense of gratitude to the respected Rashtrapathiji for his inspiring Address
which sets out the broad strategies,. policies and programmes of our
Government, the challenges that lie ahead and the manner in which those
challenges can be met and transformed into opportunities for building a
new India, free from the fear of want and exploitation. Sir, it does not
require much explanation to say that our foremost task is to get rid of
chronic poverty, ignorance and disease which still afflict large segments
of our population. Great many efforts have been made in the post-
Independence period and we have been able to soften the extreme edges
of mass poverty. But, it cannot be denied that the task is still incomplete
and we have a long way to go before we can get rid of this mass poverty
which has been the scourge of our society for centuries.

To do so, we require a rapidly expanding economy. Without a rapidly -
expanding economy, we cannot find meaningful solutions to the problems
of mass poverty, ignorance and disease. Fortunately, the last three years -
have seen a significant step up in the overall performance and growth of
our economy. | will be the last one to say that the growth rate is everything
and that it sums up all the features of our complex polity. But it is also a
fact that without rapid growth, particuiarly without rapid growth in
manufacturing, we cannot find the resources which we need if we have
to devote them, in ever increasing amount, to problems of rural
development, to problems of educational backwardness, to problems of
il-health. It is because our economy, in the last three years has grown at
a handsome rate of 8.3 per cent that we have, today a situation where
that gross tax revenue of the Central Government can go up by as much
as 27 per cent. That has given us a new manoeuvrability in devoting more
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resources to education, to health, to rural development and for building
. social safety nets to protect women and vulnerable sections of our society
against uncertainties that characterize modern life. Sir, as | said, | will be
the last one to say that growth by itself is a sufficient condition for the
removal of poverty. We need growth. It is a necessary condition. But, we
need much more than that. There must be a purposeful pursuit of policies
to focus, particularly for the empowerment of the weaker sections of our
‘society, be they SCs/STs, OBCs, minorities, women and children. We
need policies and programmes to empower these sections of our society
to become effective partners and effective participants in processes of
“economic development. We need to focus much more sharply on reducing
the regional disparities in levels of deveiopment, so that all regions of our
country are effective partners in processes of development.

Sir, it goes without saying that in a country where 65 per cent of its
population lives in rural areas, the performance of agriculture has a profound
bearing on wnat happens to the average livelihood strategies of ordinary
people. | do recognize that in recent years, the performance of our
agricultural economy has not been up to the mark. Itis certainly not in line
with what we need if we have to sustain a growth path which lifts all our
people on the route to sustained development. | will touch upon that in a
few moments.

Also, Sir, I do recognize that inflation hurts people and it hurts the poor
people more than any other segment of population. :

We need, therefore, effective strategies to protect poor people against
inflation. We need effective strategies to see that inflation do not become
a cumulative problem as it has become in Latin American countries and
in some African countries. We are fortunately not anywhere in that line.
But, we have to be vigilant. We need to do a lot more for agriculture. We
need to do a lot more in order to ensure that inflation remains under
control. And, the House has my assurance that we will work with
determination to ensure that our agricultural economy gets the required
momentum. We will make every effort to ensure that inflation is brought
under control.

Sir, having said that, | would also like to say that in the long run, in'a
country like ours, with traditions of settled agriculture for nearly 5000
. years and with the growing pressure of population on land, a situation
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has arisen where the per capita size of agricultural holdings is getting
smaller and smaller. There is considerable scope forimproving agricultural
productivity through the application of modern science and technology
and we must use that knowledge to harness our latent agricultural potential.
But, there are limits to which we can increase agricultural income and
agricuttural productivity, given the small size of our holdings. And, that is
why, right from Panditji's times, even before Independence, the National
Planning Committee over which Panditii presided, and after Independence
the strategy of successive Plans has been, to project a vision of dynamic
industrialisation which would involve a progressive diversification of
occupation patterns; more people getting out of agriculture into modern
industry and modern manufacturing and, thereby, helping to faise the
standard of living, both in agriculture and providing gainful employment
opportunities outside agriculture. Therefore, we must not lose sight of
walking on two legs. Panditji used to say, "Everything else can wait but
agriculture cannot wait." And, | endorse that sentiment more so at a time
when the growth of our agricultural economy has been a problem for us.
But, we must not lose sight of the long-term vision that meaningful solutions
to the problems of unemployment, and underemployment in a
predominantly agrarian economic like ours can be found only in the
framework of a rapidly expanding industrial economy. It is this vision, |
think, my friend, the Chief Minister of West Bengal has been trying to
project. | think, we must not lose sight of it. There may be particular

- problems about particular projects, but without rapid-industrialisation, 1

think, India cannot realise its manifest destiny. This is the background,
Sir, which | would like to state before this House and this is the background
against which our policies and programmes have been formulated.

Sir, | started by saying that the performance of our agricultural economy
has not been up to the mark. It is not a problem of one year or two years
or three years. Since 1996, the growth rate of the agricuitural economy
has been declining sharply, and this is a matter of serious concern. The
House would, therefore, like to ask me as to what | propose to do to deal

" . with this menace. Sir, It is obvious that if we have to make accelerated

progress in agriculture, we need to pay a lot more attention to the problems
of water management. We have to pay more attention to expansion of the
area under irrigation. Sir, the House has my assurance that this will be

an important focus of the Eleventh Five Year Plan, which is going to begin
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in a few weeks. Sir, we need a technological breakthrough to improve the
productivity of dry-land agriculture. It is only about 35 per cent of the area
under cultivation which has the benefit of irrigation. Even when we expand
irrigation, | am told it will not be possible to raise the proportion of area
under irrigation to beyond 45 per cent. Therefore, a strategy for development
of dryland agriculture has to be the kingpin of the new agricultural strategy,
and, for that, we have to harness the modern science and technology,
particularly, the. bio-technology advances, to realise our growth potential
in the areas of dryland agriculture. In this context, | would like to mention
to the House that recently established National Rainfed Area Authority will
attend to the task of revitalisation of dryland agricultural economy of our
country on a priority basis. Sir, the House has, many times, discussed
the need for expansion of rural credit. The House has my assurance that
the need for rapid expansion of institutional credit for our agriculture will be
attended to with determination. | recognise that in some parts of our country,
indebetedness of farmers constitutes a major burden. | have myself vnsnted
some of these distress-prone areas. We have appointed an expert group
under Dr. Radhakrishnan to look into this matter on a priority basis. | am
waiting for the report of that expert group. We will take speedy action,

once that report is available.

Sir, modernisation of agricultural research and extension services should
and will receive greater attention than ever before. Districts characterised
by agricultural distress have already been identified. Area-specific strategies
have been put in place to deal with the problems of these districts. In
addition, all these districts, from April 1st, will now be covered by the
National Rural Employment Guarantee Programme which will provide a
valuable social safety net for the rural poor and the deprived sectnons of
. our rural population.

Sir, as the House knows, this programme will now cover 330 districts,
that is, more than half the districts in our country. In the Eleventh Plan, our
intention is to cover all rural districts of our country under the scheme.
Bharat Nirman, a programme designed to develop rural infrastructure with
emphasis on irrigation, rural roads, rural electrification, safe drinking water
and rural housing will also make a major contribution to improving the
quality of rural infrastructure in the next five years. We have since the
current year launched a Backward Regions Grant Fund which will focus
on improving the quality of rural infrastructure in 250 backward districts
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of our country. Sir, my own feeling is that if the programmes that we have
identified are well implemented, they will make a handsome contribution
to softening the harsh ages of extreme poverty which characterises these
districts. Great responsibility rests both on the Central Government and
the Sate Governments in inproving the quality of governance and to plug
loopholes in the implementation of these programmes. A

Coming, Sir, to the problem of inflation, Janeshwar Mishraji and Sitaram
Yechuryiji referred to this problem, and | share their concern — | am convinced
that the measures that we have now putin place, both on the demand and
the supply sides, will help us to moderate inflationary pressures in the
months to come. Already, since the House met, the inflation index has
moved in the right directon and it has, | think, declined by about one
percentage point. | would like the House, however, to appreciate that we
are trying to curb inflationary pressures without adversely affecting the
strong growth impulses which now characterise our economy. We have
never had an investment rate as high as 34 per cent of our GDP. We
never had achieved a savings rate as high as 32 per cent. There is today
a big investment boom going in the economy and if we sustain that boom
for the next decade or so, | am quite sure, this will transform, the economic
and social scene, in our country beyond recognition. So, our challenge
is to tackle problems of inflation without hurting the animal spirits of our
entrepreneurs, without curbing the growth impulses and, that therefore,
this gives the impression, some times, that the Government is hesistant
in dealing with inflation. Some times, it gives the impression that we have
taken action, but taken action with delay. Yesterday, | heard my esteemed
friend, Shri Arjun Sengupta, say that there has been mismanagement.
Without going into any of those things, | do wish to assure the House that
the Government is very serious about bringing inflation under control.
We are very conscious of the harmful effect that inflaton has. on the
living strategies of the poorer sections of our society, and that even
in the past we have made every effort to protect this section. That effort
will continue.

The last three years that our Government has been-in office, we have
not raised the prices of foodgrains from the Public Distribution System
aplicable to people below the poverty line. Despite a sharp increase in
petroleum prices from about 22-23 dollars to 60-75 dollars, we have not
allowed the poor consumers of kerosene to suffer. We have tried to
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protect to the extent possible those who use diesel in their operations and
it will be our effort that in devising effective and anti-inflationary strategy,
the needs of the poorer sections of our society will be kept fully in mind.

- And also, the best policy to deal with inflation, of course, is to address the
question of the rate of inflation and | do believe that we will succeed in
getting mastery over the inflationary impuises that have, 1 think, in recent
months, somewhat got out of hand. .

The House shoud appreciate that supply side shortages can be relieved
through imports. But there is a particular difficulty in such a grave situation
where not only petroleum prices are rising but also the prices of primary
commaodities like foodgrains, vegetable oils and other commodities are
also rising. Our effort has been to bring in these imports without affecting
the profitability of the domestic agriculture. It is true that looking back, if
we had decided to import the five and a half million tonnes of wheat that
we imported last year a littler earlier, it would have helped to moderate
inflationary impulses. But we were torn between, | think, two conflicting
considerations. There was one thing that we should n't do anything to
curb the profitability of domestic agriculture and there was the other one,
of course, trying to stabilise prices. In the process, some delay took

place. But that | think is a thing of the past. The House shouid appreciate = -

that when international prices of wheat, maize and vegetable oils have
gone up, partly due to crop failures and crop shortfalls elsewhere and
partly because of increased demand for use in production of bio-diesel,
there are limitations to what extent we can use increased imports in
reducing domestic inflationary pressure. And the House should know that
in recent months, dealing with the problems of petroleum shortage, more
and more countries are turning to bio-diesel. if more and more bio-mass
is beign used to produce bio-diesel, that will put pressrue on prices of
foodgrains, that will put pressure on prices of feedstock, that will in turn
have effect on the world prices of poultry and the world prices of animal
husbandry products. But that is a distant prospect. As of now, | am
convinced that the monetary measures taken by the Reserve Bank will
moderate growth of money supply. The measures announced by the
Finance Minister to reduce customs duties on essential commodities and
arrangments being made to augment domestic supplies through imports
will have the desired stablising effect. In the medium term, of course, we
must evolve a more effective strategy to increase production of foodgrains,
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vegetable oils and pulses. Shri Jaswant Singhji asked me why | should

write to Chief Ministers for controlling inflation. The answer is quite

obvious. If we have to devise anti-inflationary strategies, States have a very

important role to play. Agriculture is by and large in the State sector. If we .
want more foodgrains, if we want more production of pulses, if we want

more production of cilseeds, we require the cooperation of States. Moreover,

if the Public Distributon System js to be strengthened to protect the weak

and vulnerable sections of our population, who else but the State

Governments should | turn to? If dehoarding operations have to be launchd,

who else should | turn to, but the State Governments? | think the Central

and State Governments are active partners in managing the economy and
it is this concern which led me to write to State Chief Ministers, inviting -
their attention, inviting their cooperation, in ensuring that we jointly succeed
in controlling the inflationary impulses in the economy. | have set up, in
the Cabinet Secretariat, under the Chairmanship of the Cabinet Secretary,
a monitoring group which monitors the evolving price situation on a day to
day basis and it is constantiy in touch with various State Governments.

Wherever shortages appear, effective action is being taken to deal with the
shortage.

Sir, in the medium term, | have said the solution to problems of inflation
lies in improving the productivity of our foodgrain economy, productivity of
our oilseeds economy, the economy of the production of pulses in our
country. | am asking the Planning Commission and the Ministry of
Agriculture to work out region-wise, agro-climatic zone-wise plans and
programmes to revitalise our agricultural economy, particularly laying
emphasis on the foodgrains economy, the cilseeds economy and the
pulses economy. A meeting of the National Development Council will be
called to discuss precisely what States and the Centre could do jointly to
revitalise our agricultural economy, so as to find durable solutions to this
problem of agricultural stagnation.

Sir, | should also mention that in the 21st century, water is going to
emerge as probably the most severe constraint on processes of
development. Therefore, rational use of our water resources is of critical
importance for sustaining the growth momentum of our economy. Therefore,
the management of our water resources and putting in place viable and
effective arrangements for the resolution of inter-State water disputes is
critical for sustained development of agriculture and of industry in years
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" tocome. | call upon all political parties to treat water as a national resource
and work together in a spirit of national unity and harmony to resolve these
difficult issues. Sir, | should say a few words about internal security as
some hon. Members have referred to this issue. The hon. Leader of the
Opposition, Shri Jaswant Singh, commented that the President's Address
has not paid enough attention to this. Sir, he may have been satisfied with
more words, but let me assure him and other hon. Members that in terms
of real hard work on the ground our Government and our Home Minister
have an enviable record to show much better than that of the previous
Government. Be it the North-Eastern Region, be it Jammu and Kashmir or
be in the naxaiite-affected districts, the overall internal security situation

is far better than what we saw during the previous regime. Even when we
have had terorist incidents, like the ones we saw during the NDA rule, we
have not had a breakdown of law and order and communal violence of the
type we saw in the aftermath of Godhra in Gujarat. Compare the violence
after Godhra incident in Gujarat to the situation in Maharashtra after the
Mumbeai blasts. Mr. Chairman, Sir, | agree that we could have waxed eloquent
through the President's Address about all the work being done to minimise
the loss to human lives after such terrible terrorist acts. That would have
added several paragraphs to the speech! But let me take this opportunity -
to compliment our security and police forces for the exemplary mannierin
which they handied the situation, be it in Mumbai, be it in Malegaon, be it
inAssam or be it in Nagpur, where a plan to attack the RSS headquarters
was foiled. More importantly, our Government ensured that there was no
communal violance as a consequence of such terrorist attacks. Rather, in
Mumbai we saw the inspiring example of people coming out in thousands
to stand up for peace and communal harmony.

Sir, we have been working in tandem with State Governments to tackle
threats to national security, be they from terrorist elements, be they from
naxalite elements. | myself have held a conference with Chief Ministers on
this matter and committed Central support to any action by State
Governments to improve their security situation. | think the hon. Leader
of the Opposition himself asked the hon. Chief Minister of Chhattisgarh
how much effort we have made to enable the State Government to cope
with the problems of naxalite violence. As far as naxalism goes — and
this is the most widespread internal security threat as seen in the recent
shooting of a sitting Member of Parlimanet — we have consistently followed

302



[8 March, 2007]) RAJYA SABHA

a two-pronged approach to tackling this menace. On one front, we have
been resolutely supporting States in improving the performance of their
security and police forces taking up anti-naxal.action. We are supporting.
them in cash and kind. We are supporting them through training, intelligence
sharing. We are promoting greater coordination between States. At the
same time, we are not ignoring the deep-rooted causes giving rise to
disaffection among tribals and other sections in some parts of our country.
The National Rural Employment Guarantee Act, the conferment of land
" rights on tribals in forest areas, the Backward Regions Grant Fund - all
contribute to improving the economic lot of people living in naxal - affected
regions. The aim is to ensure that they too benefit from the positive effects
of the growth processes taking place in the rest of the country and avoid
straying into the path of violence.

Mr. Chairman, Sir, Shri Jaswant Singhji stated that the President's
Address had underplayed ULFA. | have always condemned violence and
extremism in Assam and elsewhere and | have never hesitated to say that
we can negotiate only with those who want peace, not with those who kili
innocent people. We will never hesitate to sit down and talk to a fellow
Indian if such conversation can bring peace to our people. But, we will
never compromise the unity and integrity of our country or allow those who
kill innocent people to go unpunished. It is with this in view that we began
a dialogue with the People's Consultative Groups so that it may gradually
extend to ULFA as well. As talks did not make headway, we continued
with action by security forces. Mere mention of one insurgent group or the
other will not serve any purpose. What is required is the will and resolve to
maintain peace and order and defeat any terrorist designs. We shall fulfil
this.

Sir, there has also been a mention by Shri Jaswant Singhji and Shrimati
Sushma Swargaj that by repealmg POTA, we have made an error and that
this was nothing but abject surrender to tourists. Shri Jaswant Singhij
used the phrase, ‘terrorists should be terrorised’. While tough talking sounds
good, what is impdrtant is the ground reaiity. | believe, Sir, it is important
that while we fight terrorism with all the instruments at our command, we .
must not brutalise lives, our polity and our society. The extent of misuse
of POTA is known to all and by repealing it, we have respected the
sentiments of the ordinary peopie. Sir, in any case, | wonder how POTA
had helped the previous Government prevent incidents at Akshardham,

303



RAJYA SABHA | [8 March, 2007]

Jammu or elsewhere. Effective policing and anti-terrorist action can be
done even under existing laws. We are doing this and we will continue to
do.

Sir, my esteemed friend, Shri Sitaram Yechury, and many hon. Members
wanted greater attention to be paid to investing in the capabilities of our
people. | should like to mention that the Finance Minister, in his Budget
Speech, has already clarified that in addition to the outlays that are shown
in the Budget paper, in the course of the year, he will find, at least Rs.
7000 crores of additional resources o be put into the development plan
and this will go essentially to social development - education, health and
rural development. Therefore, the feeling that we have not done enough for
the social sector— | think if you take into account that particular statement-
~ would, to that extent, get modified. Sir, it is our commitment we have
made under the Common Minimum Programme that we will work to raise
the allocation for-education to 6 per cent, that we will work to raise the
allocation for healith to 2-3 per cent of our GDP. It cannot be done in a
single year, but that is a commitment, by which we stand and | am confident
that if the indian economy continues to grow at the rate of 8to 9 or 10 per
cent per annum, we will fulfil our commitment. Sir, this is our social
commitment to the empowerment of the deprived sections through
education through health, through vocationalisation of education. This is
the way we believe we can empower our weaker sections to become
partners in processes of economic growth and this is at the core of the
new architecture of development that we are trying to put in place. The
expansion of the Sarva Shiksha Abhiyan, the Mid Day Meal Programme,
the ICDS, the National Rural Health Mission, the proposed National
Vocational Education Mission, the Means-cum-Merit Scholarship at the
secondary level announced in the Finarice Minister's Budget-these are all
initiatives which seek to invest in the capabilities of our people. Our goal of
inclusive growth is focussed on creating conditions of rapid growth as well
as growth of capabilities in our people to benefit from this growth. 1 am not
going into a debate on the issue of allocation by sectors. However, the
phenomenal growth in revenues~—| compliment the Finance Minister f¢.r
this - has enabled a quantum jump in investment in our priority flagshio -
programmes. This year alone, they have an additional Rs. 33,000 crores.
Education alocations have been more than tripled in three years from
less than Rs. 10,000 crores to Rs. 33,000 crores. We are now going to
' rapidly expand secondary and higher education. The allocations for health,
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education and rural development are at levels, both in absolute terms and
relatively, which were unthinkable just three years ago. We are commltted
to doing more in these areas and we will do so.

My esteemed friend, Dr. Karan Singh, mentioned that we have not made
any mention of family planning or population stabilisation in the President's
Address. That does not mean that we do not recognise the importance of
population stabilisation. Our sincere belief is that it is not through coercive
policies but by educating our people, by investing in our people, by ensuring
that all our children, particularly, the girl child, are in school and get quality
education, that we will empower them to take charge of their own destinies
and'that is the best environment which will promote effective family planning
through voluntary acceptance of the small family norm. So, the holistic’
approach to healthcare that we have through the National Rural Health
Mission, | am sure, will make a material contribution to population
stabilisation without involving any coercion in the process of implementation.

Sir, some hon. Members, particularly, Shri Sitaram Yechury and Shrimati
Sushma Swaraj, have referred to the Special Economic Zone policy. | have
already mentioned, Sir, india needs to industrialise in a big way, if we have
to realise our manifest economic and social destiny. We are living in a
world, whether we like or not, a globalised world, where both capital and

skilled labour are today increasingly mobile, both nationally and .

internationally. Therefore, we have to put in place an incentive system,
which would make India an attractive destination for investment and this is
a philosophy which has led to the creation of this concept of Special
Economic Zones. We are a large country. It is not possible to modernise
our physical and social infrastructure all ov®r the country in one go. The
experience of China also suggests that even when you have ample
resources, it is not possible to spread them too thinly, and, therefore, it
was felt that maybe, in the short run to medium term, it is necessary to
devise a new concept of Special Economic Zones whose primary
attraction will be the provision of modern infrastructure to attract investment.

In the process, certain .other issues have arisen, Whether we have
overdone with regard to tax incentives, about the settlement and
rehabilitation of people whose lands are taken away. Those are legitimate
concerns. | @m myself sensitive to some of these concerns. My senior
colleague, Shri Pranab Mukherjee is heading a Group of Ministers, which
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is looking into this matter, and, | assure the House that whatever anomalies
may have crept into this scheme, will be taken care of.

Sir, it goes without saying that increased spending is only one part of
the equation of getting our country moving on the road to accelerated
growth. We have simultaneously to ensure that the resources that
are aliocated are well spent. Therefore, the great importance of
improving the quality of governance. And that is the point that my
esteemed friend, Dr. Karan Singh, emphasised in his opening speech.

I share the concern which several hon. Members have expressed
about the quality of governance. We need to have much better leakage-
- free implementation of programmes if we have to achieve the desired
outcomes from the increased spending that we are undertaking. goes
without saying. The thousands of crores of rupees that are being funnelled
into, development programmes will not bear fruit unless they are spent
wisely and ethically. State Governments &nd local bodies have a major
role in ensuring this. The Right to Information Act goes to some extent in
bringing in accountability into governance processes. At the same time,
Sir, we need a change in mindsets if we have to root out corruption. Our -
Government will work with States in ensunng that development outcomes
match our outlays. .

Sir, Shri Sitaram Yechury referred to the problera of communalism
and pointed-out that the President's Address did not draw attention to this
very important issue. Sir, | assure him that the resurgence of communalism
and the growing signs of intolerance in some parts of our country doworry
us. The UPA Government came to power bécause the people of our country
rejected the forces of communalism and sectarianism. Our inclusive culture
and our inclusive civilisational inheritance have no space for such intolerance.

Sir, we are an open society. Some ask whether we are becoming an
open society with a closed mind. | certainly hope it will never happen. Sir,
the UPA Government will never allow anyone to weaken our democratic
traditions. At the same time, we will never allow any force to break the
unity of our people. We remain committed to our constitutional and national
~ values of secularism and pluralism.

i share the concern expressed by hon. Members about signs of
communal resurgence and sectarian intolerance. We too receive such
reports from some parts of our country. ! assure all Members and every
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citizen of our country that we will fight communalism and sectarianism in
all their forms and manifestations. We will defend the secular and pluralistic
basis of our democratlc Republic.

Sir, | should say a few words about the Sachar Commattee Sir, hon
Members have réferred to the need to ensure that minorities too benefit
from our growth processes and to ensrue that they are not left behind. The
Sachar Committee has brought out the stark reality about the conditions
of the Muslim minority community in our country. The new 15-point
Programme is therefore focussed on ensuring an equitable sharing of the
benefits of crucial development programmes in health and education. We
are also designing targeted programmes for minority concentration districts
and we make no apotogy about it."In the long run, as all. communities’
catch up in their social indicators, there would, of course, be no need for
such programmes. But given the current disparities, it is imperative that
we carry all sections along. All sections of our community shouid have the
feeling that they are partners in processes of development.

Mr. Chairman, Sir, | should say a few words about Foreign Policy.
issues have been raised by several hon. Members. | feel satisfied that we
have been able to forge a broad national consensus on our foreign policy
orientation. As | have often said, our policy reflects our 'enlightened national
interest.' We regard our national security and the need to create a global
environment conducive to our rapid economic development as the key
defining elements of our foreign policy. We also regard peace and stability
in our region as a key objective of our foreign policy. The goal of our foreign
policyis to expand the developmental options that are available fo us, to
expand the possibilities for our citizens to exhibit their inherent enterprise
and creativity; and to facilitate the creation of a progressive, equitable and
inclusive nation living in harmony with its immediate and wider
neighbourhood. If our foreign policy initiatives are seen through this prism,
it would be apparent that there is consistency in our approaches in every
sphere.

In the last two years, our relations with Russia, the United States, the
European Union, China, Japan and the ASEAN countries have all grown.
We have expanded relations to cover many new areas and in all these
regions, there is a growing realisation of the importance of India in world
affairs. There is a realisation that the success of India as a nation has
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deep implications and lessons for the world at large. Qur success is a
success of democracy, inclusiveness, harmony, openness and tolerance
for diversity. It is this realisation that makes India a regular destination for
all major world leaders. At the same time, our traditional relations with the
Non-Aligned Movement, Africa and West Asia have also deepened and
our Government proposes to expand these further in the coming years.
The benefits of this extensive improvement in our relatios has had tangible
benefits for our people—in improving our trade, in increasing opportunities
for employment, in expanding the reach of our businesses. | believe that
we have crossed a significant point in our economic history where we are
now seen as important partners in the evolving global economic and social
order.

Sir, in our immediate neighourhood, we are looking forward to hosting
the SAARC Summit early next month. India seeks a neighbourhood of
peace, prosperity and mutually beneficial economic and social development
in our vast sub-continent. | have often said that the destinies of the nations
of South Asia are interlinked. We have not slackened in our efforts to
promote peace and stability in this region. As the incoming Chairman of
SAARC, we will expand the scope of our relations with all nations of the
SAARC region. | am sure, Sir, the House will join me in expressing the
hope that the SAARC Summit will be purposeful and productive and
contribute to the progress and well-being of the people of South Asia as a
whole.

_ Sir, we have been working purposefully for the allround improvement of

our relations with Pakistan. This has borne fruit on certain fronts. We need
to establish long-lasting peace, friendship and amity between our two
countries. We will work resolutely in that direction. | am sure that through
dialogue, we will be able to resolve all outstanding issues. And | have great
hope in what the future holds for our two nations for our progtess and for
our prosperity.

Sir, some hon. Members have said, Shri Jaswant Singh was the one
who said, that we have lost the strategic initiative in the dialogue with
Pakistan and that we have no coherence in our approach. | wonder what
‘coherence’ means, coming as it does from someone whose Government
mobilised and put the Army on the borders for almost a year with no
results or gains whatsoever. We will not neglect the security dimension
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under any circumstances. But, we will also not go down the beaten track
of sabre-rattling to no purpose. We will work for long-lasting peace and
stability in our region. | do agree that in the larger neighbourhood, there
are many uncertainties and underlying tensions. Without wishing to
pontificate, | can only say that these are all nations whose polity and
society are rapidly changing and we all have to cope with the evolving
- situation to the best of our abilities kéeping in mind our long-term goals.
- Sir, 1 should also like ta,say a few words about the Women's Reservation
Bill. This is a matter which has figured in the debate; it figured in the
debate in this House in the morning during Question Hour, and, Sir, |
once again repeat that our Government is committed, and the Common
Minimum Programme commits us, to work towards the reservation of
seats for women in our State Legislatures and in our Parliament. |
mentioned in the morning that | have been working very hard along with
the Chairperson of the UPA, Shrimati Sonia Gandhi, to evolve a broad-
based consensus. Some months ago, it appeared that we had succeeded,
and therefore, in fact, | had announced that | look forward to bring in a
Bill in the Parliament in the Session which has just come by, but that did
not materialise. This does not imply any lack of interest. | will work for a
broad-based consensus and ensure that we can secure such a consensus
to bring this Biil to both Houses of Parliament as early as possible. This is
the commitment which, as | said, figures in our Common Minimum
Programme, and this is a commitment which | am committed to honour.

Sir, finally, in thanking the President for his Address to both the Houses
of Parliament, | once again express my gratitude to all the hon. Members
for their thoughtful comments on various issues of national, international
and local concern. | respect the sentiments behind many of the cut motions
tabied. Our Government will pay heed to each and every one of the valuable-
suggestion made and concerns expressed. With these words, Sir, | thank
you.

[MR. DEPUTY CHAIRMAN in the Chair]

MR. DEPUTY CHAIRMAN: We shall now take up the amendments for
consideration. Amendment Nos. 49 to 55 by Shrimati Sushma Swaraj.
~ Sushma Ji, are you pressing the amendments?

syt YA @S (W o) : UgETE ITRWATd e, M W §eE € 5
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Tegafa afrmyor o) ¥ Y I Al T AfE 90 S u Ay afeen s
fadas & WEy T 0 M A D e s ol I TR TR A T E A A E
Wi SR 5 FE 9 o 3= o gaw Wt eiik ot anft Tgafa st
T %1 wae 39 g oft 39 wiaega wY e € 7R A fadgs S oy
- Tgafa it e 92 SR ge wuE s S we 89 wen # uw oiw e v
o o | 319 50 gmg O #9d 61 % Fawt 39 NS H At et § afE s
sl R B o et 7wl 43 &, S F vufker o, v ww Y aen wewwh
I AFS T TGFHU IT 3o g1 A &, eeeHs aicanisd gfaa sdediege Y 97
iwe wegd foran € ) g 3 5 189 3w € i ufeen wiaffua & amd # wra
1089 T W 3R Hae Ta1 & TE €9 IS <0 NFEEE 488 TR R A e
P ot 1084 § @ 1S wierwar & off 603 v 9 ¥ 19 feafa gufragei @1 §
&, averere ot 8 1wum W S, g e oF € 9 wedt ¥ agd A dee
a1 5 1 I fearfa et oit aee & wge Tt &1 7w feurfa firdt s ae & =&t
FEH Wehdl FHAIT STREW & | 3R ¥4 9% W9 W© € % 919 1 Wi «gorh, feafa
T § Sge STt @ 60 TS H SEel 7€ ot 3FTe e | St ? 9 B wEe Al
% faEA ¢ fe 98 W uF w= oy wivede & wIg U & %8 ¢ as early as
possible, It sigi a% Sl Bt g9 IE fae Srdd, T9! drel see Gt 1 ag 5wl
9% wIedt € as early as possible, % T 11 98 @ T @ ¥ 11996 # =% faw
T 9, 2007 3 AT | B D IR T F¥ET & 7F 1Y 3G UREEd B T
FrETEty # aicwt 98 F7 SR i St wers WYe 39 TR § 59 o el |
el T T &N 3R 39 a1e 1 S gHT @us B, H 39 GUe F 9 e F @
g Fiif a8 TTaea &, o9 W f&y 2, St 9972 %1 g0 @uve g 398 9 q

FHY fad &1 WIEY 219 & S | 918 9| W A g d 0, dAfsAsa 8 -

TG ToeT 1 99, T IR ST 39 1 <, HiTF 6119 911 @ Hoe 3 9 9 g
TE ¥ 1 U8 U QA T TH IR o1, o SIS syt ot & fanedt faa ==l & fag an
ST, 374 e i TE ¥ ) A9 a9 H AT We H, TF WEd 19w, a9 @
W FHE &, A0 g & 39 e j )

DR. MANMOHAN SINGH: Mr. Chairman, Sir, | respect the sentiments
.expressed just now by Sushmaji that the figure is very low in the lead
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tables. When it comes to women's empowerment, it is a matter of deép
regret and concern to me and to my Government.

As far as the reservation issue is concerned, | take note of the
sentiments. | will make every honest effort to bring forward the Bill as early
as | can. | think, beyond that, it would not be proper for me to say anything
more! '

STl O O : W, I S I W o=t & wefere d weie e
HE ) :

Amendment Nos.49-55 were, by leave, withdrawn.

MR. DEPUTY CHAIRMAN: Shri Pyarelal Khandelwal is not here. |
shall now put the Amendment Nos.56-63 moved by him to vote. -

Amendment Nos. 56-63 were negatived.

MR. DEPUTY CHAIRMAN: Shri Kalraj Mishra is not heré. | shall now
put the amendment nos.138-145 moved by him to vote.

Amendment Nos. 138-145 were negatived.

MR. DEPUTY CHAIRMAN: | shall now put the Amendment
Nos.161-168 moved by Shri Shreegopal Vyas to vote. Are you withdrawing ™
your amendments?

it siriarer =@ (Fdfteg) : svawmfa wEke, § e yum dsish @
framrd 1 g & 9% 3R S anvared IR e i feg E iR g@ s ¥ o W
/B A Tt F ww T €, 9 3 a6 TEEE v @ SR 98 WA w1 wenait ®
d ® @, 3 e it 3, gue daiy F et it @ i d e e
179 3 § 3R 19 Fa  gro o A sfear €, sew) am 3 @l
B ¥ 7! 3 i F @ §, fhg Frden Al weosfaa v fen
e |

Amendment Nos. 161-168 wers, by leave, withdrawn.
MR. DEPUTY CHAIRMAN: The question is:
That an Address be presented to the Président in the following terms:—

"That the Members of the Rajya Sabha assembled in this Session
are deeply grateful to the President for the Address which he
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| has been pleased to deliver to both Houses of Parliament
- . assembled together on February 23, 2007."

The motion was adopted.
MESSAGE FROM LOK SABHA

The spbrts_Broadcasting Signals (Mandatory Sharing with Prasar
Bharati) Bill, 2007

SECRETARY-GENERAL.: Sir, | have to report to the House the following
message received from the Lok Sabha, signed by the Secretary-General
of the Lok Sabha:

"In accordance with the provisions of Rule 96 of the Rules of
Procedure and Conduct of Business in Lok Sabha, | am directed
to enclose the Sports Broadcasting Signais (Mandatory Sharing

" with Prasar. Bharati) Bill, 2007, as passed by the Lok Sabha at
its sitting held on the 8th March, 2007.

Sir, I lay a COpy of the Bill on the Table.

MR. DEPUTY CHAIRMAN The House is adjourned to meet tomorrow
at 11.00AM.

The House then adjourned at four minutes past five of the clock till
eleven of the clock on Friday, the 9th March, 2007.
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